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LIST OF AUTUORISED AGENTS FOR THE SALE OF 
LOK SABHA SECRETARIAT PUBLICATIONS 

S1. Name of Agent Agency SI. Name of Agent Agency 
No. No.  No. No.  

ANDHRA PRADESH 

1. Andhra University General 
Cooperative Stores Ltd..  
Waltair (Visakhap3tnam) 

2. G.R.  Lskshmipnthy Cherty 
and  Sons, General hier- 
chants snd  News Agtnts. 
Newpet, Chandragiri. 
Chi t toor  District. 

3. 'Western Book Dcpot ,  P.ln 
Bazar, Gauhot i .  

BTHAR 

4. Amar  Ki tab Ghrr .  Post 
Box 78. Dingonal R w J ,  
Jarnsliedpur. 

G U J A R A T  

5.1 Vijay S to re s ,  Station R O ~ ? ,  
Ananii. 

T h e  New O r l e r  Book C o n .  
pany, Eillis Bridg?. Ahme- 
dabad-6. 

Prabhu Book Service. 
Nai Subzimandi, Gurg ton .  
(Haryana).  

MADIIYA PRADESH 

Modern Book House, Shiv 
Vilas Palace, lndore  City. 

MAHARASHTRA 

M!,. Sunderdds Gianchand, 
601, Girgnum Road. Neo: 
P r inces  Street, Rornhay-2. 

T h e  International Book 
House Private) L ~ m i t e d ,  
9, Arh L a n e ,  Mahatrn:, 
G a d h i  Road,  Bombay-I.  

The  International Book ' 

S ice. Deccari Gymkhana, 
p 3 n a - 4 .  

12. Charles Lanlbert & Corn- 
pany, 101, Mahatma Gm- 

8 dhi Road,  O p p o ~ i t e  Clock 
Tower, For t ,  Bombay. 

13. The  Current Book House. 
91 hlarut i  Lane, Raghunath  

D3daj1 Street, Bn11ih.i~-1. 

14. Deccan Book Stall, Fer.  
puson CL>llege Rnsd, 
Poona-4. 

16. MIS.  Paoplcs Book H o u ~ c ,  
Opp. J ~ g n n m o h s n  P.~lr:e, 
hlysorc-I.  

17. Inforrn.iiion Crr:rc. 
Government of R:!;:urbln. 

6 5 T r i p o l ~ a ,  Jdipur Cit) .  

UTTAR PRADESlf  

18. Swas!ik Industrial n'orhn. 
9, H o l ~  Street, Slet'rut 

7 4  City. 

19. Law Book C o r n p ~ n y ,  
SarJar  Patel Marg. Al i  tha. 
bad- I 

20 Grtn"in1ohn. 5 / 1 .  Amh .a 
hlookhcrjec Road.  B c l r h ~ -  
rca, 24 Pdrganar 

6 
21 b' h'eumaq Rr Companr  

I.td.. '4. Old Court  t l i w e  
2 2  Strecf ,  Calcutta.  

22 F ~ r m ?  K L M u k h v a d h v a y .  
6 ' 1 A ,  nanchhararn A k w  
h n : .  C.ilcutta-I?. 

2 h 
23 h f ' t  Muk!ierj~ Book House. 

8.B. Duff Lane, Calculta-6 
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INTRODUCTION 

I, the Chairman of the Public Accounts Committee as authoris- 
ed  by the Committee, do present on their behalf this Thirty-Ninth 
Report (Fifth Lok Sabha) on paragraph 75 of the Report of the  
Comptmller and Auditor General of India for the year 1969-70, 
Central Government (Civil) relating to All India Radio. 

2. The Report of the Comptroller and Auditor General of India 
for the year 1969-70, Central Government (Civil) was laid on the  
Table of the House on the 22nd June. 1971. The Committee examin- 
ed the paragraph relating to All India Radio at their sitting held 
on the 31st August. 1971 ( F N ) .  The Committee considered and 
finalised this Report at their sitting held on the 12th April, 1972. 
Minutes of the sittings form Part IT* of the Report. 

3 .  A statement showing the summary of the main conclusions ' 
recommendations nf the Committee is appended to the Report 
(Appendix). For facility of reference these have been printed in 
thick type in the body of the Report. 

4. The Committee placc on record their appreciation of the as- 
sistance rendered to them in the examination of this paragraph 
by the Comptroller and Auditor General of India. . 

5. The Committee would also llke to express their thanks to t he  
officers of the Ministry of Information and Broadcasting for t h e  
cooperation extended by them in giving information to the Com- 
mittee. 

ERA SEZHI Y AN 
Chairman, 

Public Accounts Committee. 

-.----.----- ---- " --.------- - 
*Not r~ntcd ,  (One c!'clo\t\lcJ copy h id  on thr Tahlc of the fltrusr and live rnks 
piarrcrin the Parliarnert 1-ihnrv'. - *  



MINISTRY OF INFORMATION & BROADCASTLNC 

Audit Paragraph 

1.1. All India Radio is being managed as a department of the Gov- 
ernment of India. In its report submitted in April, 1966, the Com- 
mittee on Broadcasting and Information Media recommended that 
the broadcasting services should be entrusted to an autonomuus 
corporation to be set up under an Act of Parliament. This recorn- 
mendation was not accepted by Government. 

1.2. The working of the All Indm Radio was last reviewed in Scc- 
tion XXVI of Audit Report (Cornnerc~al), 1987 and was discussed 
by the Public Accounts Committee, vide paras 1.22 to 1.52 of their 
27th Report (Fourth Lok Sobha-April, 1963). The action taken by 
Government on thc Committee's recommendations is available in 
their 82nd Repon {Fourth Lok Sabha-April, 1969). 

[Para 75 ( I ) ,  Report of the Comptroller & Auditor General o[ Indta 
for the year IM9-70 Central Government (Civil) 1. 

13. The Cornnuttee on Broadcastmg and Information Mecka 
Inter allo made the following mrnrnendptton regarding the reorga- 
nisation of the All India Radio: 

( i )  All India Radio" failures arise from orgmisational defi- 
ciencies and rmdguate  Rnancial resources. Its function- 
ing oa an Atlched Omce of the Government of Ind~a  
Ctecrtes several diillcultjm for the organbation. It is 
overcontralitd. The powers delegated to the Director 
Tinera1 arc quite Inadqwte  administrattvely and finan- 
dally to allow him to funcllon &ciently and the stations 
of AIR 81% dmilarly handicapped. AU execuUvc levels 
rhould have adminlrtnthrs and AnanU authority corn- 
memrrbe Wth their r*lpawriMtities. 



(ii) It is not possible to enlarge the Director Genecda powecs 
to the extent necessary in a Government organisation. 

(iii) Agencies such as the Railway Board, the Atomic Energy 
Commission, the Council of Scientific and Lndustrial Re- 
search are a+o not suitable models for a braadcasting, 
service for various reasons. 

(iv)  he corporate form successfully adoited by hroadcasting 
organisations in other countries has been accepted for 
various State industrial enterprises in India. A similar 
form for All India Radio would provide it  with the 
freedom to evolve its own methods of recruitment, r e p - -  
late scales of pay and conditions of service according t o  
its needs, and devise a financial and accounting system 
appropriate to its creative acti\.ity. 

(v) It must have administrative freedom which a Govrrmncnt. 
department cannot enjoy. It should have flesibility in 
recruitment and the authofiity to weed out unsuitable>. 
staff from time to time. 

(vi) The Corporation should be w t  up  by an Act of Parliarnenr 
laying down clearly its ob jcc t i \~s :  thc scope of Govern- 
ment authority should be defined: the right to require 

the Corporation to broadcast certain programmes and the 
right to veto broadcasts in the national interest should b e  
reserved to Government; the Act should lay down the 
authority and powers of the Governors. Parliament 
should ensure that these safeguards are i n v o w  when 
necessary. 

1.4. In a note the Ministry of Information and Broadcasting have 
stated, "Government have examined the question in detail and 
decided that this recommendation should not be acmpted and AIR 
should not be converted into an autonomous statutory corporation 
for the present." 

1.5. During evidence the Secretary, Ministry of Information and 
Broadcasting stated that "-It is not merely my view but my Mm- 
ister has said in Parliament that we do not agree with the Chanda 
Committee's report that this should be made into a corporation. In 
my opinion, there are some very serious and good reasons why i t  
should not be made into a corporation. But I think we should dele- 



3 
gate a lot more of administrative powers to the AIR than we do and' 
create ,a board like the',P&T Board or the Railway Board. The Rail- 
way. Board *is not eutonomous; i t  'is a part o.f Government. The P&T' 
Board is also a part of Government. But there is a board. There 
is a Finance representative on the Board and, the decision taken 
collectively by the Board prevails. There is no further reference 
back either to the Ministry or to the Finance Ministry. I would like 
ahd this is what the Minister has alw said in Parliament-a reorga- 
nisation of the All India Radio on this basis. There should be a 
board on which there should be a Finance man and there should be 
others al-o. It is no use just saying that Finance man should be 
given the powers. If anything goes wrong, somebody must be held 
responsible. In this view, the Board collectively must take that 
responsibility. This is the line on which we are working at present." 

1.6. The Committee desired to be furnished with a detailed note 
on the contemplated future set up of the All India Radio and when 
the reorganisation is likely to be completed. 

1.7. The requisite information is still awaited. 

1.8. The Committee note that Government have not accepted the 
recommendation of the Committee on Broadcasting and Infornia- 
tion Media that broadcasting services should be entrusted to an auto- 
nomous corporation to be set up under an Act of Parliament. The 
Committee desire that early decision should be taken about the 
future organisetional set up of All India Radio and the Committee 
advised in due course. They hope that the reorganisation of the 
broadcasting services would result in delegation of more adminis- 
trative and financial powers to the organisation to enable ir lo func- 
tion more efficiently. 

(2) Delay in lnslallation of Imported Equipments and Commissioning 
of Transmitters 

1.9. (a)  There was delay ranging between 23 months and 40 
' months in the issue of certain imported transmitters studio equip- 

merits, etc.. worth Rs. 90.15 lakhs. According to the supply orders, 
the above equipments were &?laranteed for one year from the date 
of their receipt. The period of guarantee had expired even before 
these equipments were issued for installation. 



1.10. (b) Similarly, delay ranging between 5 months and 36 
.months was noticed between the date of installation and the date of 
.inauguration of certain transmitters worth Rs. 98.22 lakhs, resulting 
:in blocking up of funds. 

TPara 75(2), Report of the Comptroller & Auditor General of India 
for the year 1969-70. Central Government (Civil)]. 

1.11. The position of issue of imported transmitters, studio equip- 
Aments, etc. referred to in Sub-para (a) as at the end of July, 1970 
as intimated by Audit is shown below:- 

I .  N m e  of the Station Descriptinti of Date of Dare of pcricu Value 
N o. equipment receipt issue of delav ' R h .  in 

to site ' in months Iakhr' 
R.E.  

4 Gorakhpur . . roo Do. 20-?-67 Not i \ ~ u e j  40 r4'?a 
(upto 
July. 19-0 

5 Kumaon . . S r ~ i o e q u i ~ -  Jul) 196; D ~ I .  3' 3 4 . 4 2  
m m t ,  and Mmt l  fup to yul!. 1070' 

' 6 Himachal PraJhh . Slud~u eqru p- 
I ment Trans- I - Kohirna . . mitt- a* 1 

ti K.E.F.A. . studio+ Studill I 
equ~pmenr J 

9 N w h i  
1. 

10 Dihrugrrh ) 

1.12. In a note submitted in advance of the evidence. the Minis- 
try have indicated the present position of the issue of equipmentd 

materials:- 

"Equipment worth Rs. 74.25 lakhs, particular6 of which are 
given below, has been issued:- 



(ij loo kw mw Tranrmitter for Simla . . . . . 14.56 

( i i )  50 kw mw Transmitter for Imphal . . . . . 1 2 . 3 3  

f in) l o o  kw mw Trmsmittcr, Alleppey , . . . . 14.55: 

(251 Mast Gorakhpur . , . . . . .  2.61 
('ti Studio equipment for various studio projcctr . . . r j . w * *  

Equipment worth Rs. 15.90 lakhs still remains to be issued. Most 
mf it will be issued during the course of this year (1971) for Kohima 
a n d  Imphal Projects." 

According to a further note submitted by the Ministry the 
dates  of issue!receipt a t  site of the shipment mentioned against (iv) 
l o  rvi) are as follows:- 

* (iv) The Gorakhpur transmitter was despatched in eight 
trucks from Calcutta, commencing on 26th May, 1971. 

.* 9. 

(v)  The Kumaon mast (Rs. 2.61 lakhs) was diverted to Gorakh- 
pur 100 KW installation on 24th September, 1971 by r h d  
transport. 

* *  (vi) As regards the issue of items of studio equipment worth 
Rs. 15.90 lakhs during the period between the date ,,f re- 
view by Audit and the dote of evidence before the Public 
Accounts Committee, such issues comprised a very large 
number of sundry items of equipment despatched to vari- 
ous priority projects of All India Radio frnrn time to time 
spread over the entire period, commencing from August 
1070 to August 1071. 

'As per local Audlt Verlflcation transmitten Valves (Value not known) 
included in this figure had not been b u d  up10 January 1972. 

**According to local Audit Verifhtion equipment worth Rs. 49,426 only 
had actually been issued uplo 20-10-71. 



1.13. In regard to the latest position of utilication of the balance 
equipment of Rs. 15.90 lakhs remaining in the stocks of RE. (East),. 
All 1ndia Radio, Calcutta, it has been intimated by that ofhcer to All? 
India Radio Directorate on 30th November, 1971 that a further 
Rs. 0.77 lakhs worth of sundry items of equipment have been ~ssued,. 
resulting in a reduced stock value of Rs. 15.13 lakhs ; ~ ? i i h  him as on 
33th November, 1971. 

1.14. The following were the transmitters referred to in suz- 
para (b) of the Audit para where delay occurred between the date 
of installation and the date of inauguration:- 

SI. Name of the station Cost Date of Date of 
So. ' R .  i n  ~nstallation innugura- Remarks 

lakhs' tion 

I I W  K W - M Y  2 - . z o  Nov. 1967 21-7-1968 1,ack o f  proprnmme 
Calcutta. arrangements. 

2 100 hlW-KW 2 S . 2 S  A u g .  196: 21-4-1qfifi The transmitter w a s  
Jullui~dur being uced ft>r radial- 

InR the programmer 
of the 50 KW' rrans- 
mittcr, which w a s  
being \h~ftcd I U  the 
permanent huildin g. 

3 I KW-IMP;' c 70 htar. 1965 I -  Lack of firncjs unJcr 
Jullundur recurr~ng prmt. 

4 I KW-.MW 0 . ~ 1  .4ug., 196- I-3-1g6N Lack o f  funds under 
Ranch] recurring grant. 

5 100 KW-Ma;' 4 1  33 Sept., 1968 15-2-1969 Staff h ~ r  nrsnnlrip the . Dihrugarh station ccwld not h e  
posititrned ear tier. 

1.15. The Committee desired to know the reasons for the inordi- 
nate delay ranging between 23 months and 40 months in the issue of 
certain imported transmitters, studio equipments etc. and delay 
ranging between 5 months and 36 months between date of installa- 
tion and date of inauguration of certain transmitters. The Secre- 
tary, Ministry of Information and Broadcasting stated during cvi- 
dence: 

". . . . . .The reason for the time-lag between the purchase and" 
t h e  erection was that the purchases were done before any 
definite time-schedule had been worked out for installa- 
tion. The reason for making the purchase at that stage 
and not a little later as should really have been done after 



the time-schedule had been worked out was that there 
was at  that time an offer from the Japanese firm, tb NEC, 
who were a t  that time colbborating with our BEL and 
who were prepared to offer these transmitters on an aver- 
age at about 25 per cent lens than the current market price 
a t  that time. So, it was in order to take advanlage of this 
offer and also to make sure that we could, to the extent 
possible, other things being not unfavourable in this case, 
they were very favourable.. .get them that it was decided 
that we should get our transmitters from the NEC, be- 
cause they were collaborating with the BEL. acd the spare 
parts for these transmitters will be, as  they are now be- 
ing, manufactured by BEG-it was felt that it would be 
easier to get these spare parts, because they tvodd on the 
basis of this collaboration be manufactured in our coun- 
try. 

For these two reasons, Government were a t  that time keen on 
concluding this purchase transaction with the NEC of 
Japan. Admittedly, i t  was done without waiting for defi- 
nite time-schedules to be drawn up and waiting for decid- 
ing exactly what the correct moment for such purchase 
would be. This is the reason, as I have gathered from all 
the papers available with me. 

,On the second point, I a m  afraid I cannot give a n y  vcry strong 
reasons, that is, regarding the delay in commissioning the 
transmitters after they were erected. I am afraj$ that 
there was a lack of coordination as far as 1 can see. While 
the hardware as they are called were being erected, there 
were not at the same time corresponding steps taken to go 
ahead with the drawing up of the programmes. I think 
there has been delay and it would not serve any purpose 
our trying to explain a delay which should not really have 
occurred." 

1.16. In reply to a question as to why the purchases were made 
wlthout any definite time schedule, tbe Secretary stated, " .  . . . . .The 
purchases were made against specific clauses. Not that  some lump 
sum purchases were made without the h v e r g m e n t  or the AIR 
knowing where and how they would use it. They were made against 
certain specific projects. But in implementing a project. a good deal 
of time-lag has to be allowed. For Instance, in some cucs, imple- 
mentation involves land acquisition; first, there has to be the selec- 
Sian of sibs. SecondIv, after the selection of sites, after tho area has 



been selected, there comes the questian of land acquisition. Land 
acquisition involves legal procedures which entail a great deal of 
delay, especially in cases where the people go to court or stop us. 
from taking possession of the land and so on. Then thew are \mi-  
o u  other preperations like preparing the estimates, sanction of the 
estimates, getting the estimates vetted, etc. All these procedures 
do take a certain amount of time. Whet should normally have been 
done was to allow for this time and synchronise the purchlrsc with, 
the completion of these formalities. That is what normally should 
have been done. But in this case, because of this offer, Government 
felt that even if they expect a normal delay of two years and a half 
in the implementation of the project after going through all thcse 
formalities like land acquisition and so an, instead of ordcring this 
equipment a year ar 18 months later when this offer n.uulci not be 
available, it would be better to go ahead and order immrd~atrly. I 
do not think there has been any loss on account of this derisio!i." 

1.17. The witness added. "....As regards the purchase. (;overn- 
ment took decision to make the purchases in April. IW35 Actntlly.  
the purchase order was placed on the 14th February, 196ti." 

1.18. The Committee enquired ~ h y  selection uf sires, acqursiuon 
of land and the procedures ~nvolved In l r  which were the n~oln  
reasons for the delay were not attended to during the gwrlod of 32 
months between the date of taking a decision to place thc. ordcr 
and the date of the receipt of the equipment even though in some 
cases the transmtting statlons were already there and only needed. 
ktrergthening and the question of land acquisition did not arise. 

1.19. The representative of the Ministry (Chief E b y m ~ r  AIR) 
stated: "You referred to four cases-Simlr. lmphal, Alleppey and 
Gorakhpur. You know very well that in the c a w  of Allrpywl; and 
Gorakhyur, there were no radio slations funrt~oning at that Irmc. 
when we decided about these transmitters No doubt, In the r a w  
of Imphal and Simla, we had radio stations S~mlrr had n very )ow- 
power shortwave station whtch was functioning. and wc wanted tn 
put up a medium wave transmitter of I 0 0  kw here Wc had to 
rurvey a fresh site. The slte used for the transmitter thcrr,  muld 
not be used for a 100 kw, transrnjtter and r site about 8 ta 10 ecm 
fs required for such purpoaer. We had, t h m f a n ,  to undertake 
an extensive survey and Aect a mitable ntte. 

Similar is the cssc? wlth Irnphal. I t  has gal only r ona Ulovatt 
M u m  wave transmitter. We have tnrtalld a ?)la kw txrnunilter 
away from the town. So w u  the ca6e with Alltppq. k gou lawm, 



there was no transmitter there, and we had to do a fresh survey f o r  
the selection of a site. So is the case with Gorakhpur. In tiwe 
cases, it meant a new installation and new requirements. Even. 
though the equipment was ordered in 1966, at tbat time none of 
thew projects had been sanctioned. They were sanctioned later on. 
Again, for procurement of the equipment in advance, in view of the 
prevailing situation in the country, action was taken subject to the 
condition that the normal procedures of the Expenditure Finance 
Committee were gone through and the project reports are a11 a p  
proved by the Government ' 

1.20. The witness stated further, "Normally, a project af thur 
nature takes nearly three to Ave years to materialhe. We did take 
act~on s~multanebusly for the survey of sites; selection of sites and 
the preparation ul the estimates, going to the CPWD for construc- 
tion and so on. There was the question of tenders etc., and all these 
things take t ~ m e  Rut .  as the Secretary has pointed out. we had the 
advantage of the ccrst I f  we had gone at that time for procurement 
of the equipment, wc* would have certainly gone in for a higher cost, 
hut we had some of t tus type of equipment already In use In the 
AIR. We knew that they would work very \veil. There was no 
loss at all." 

1.21. When polntivi out that the logs In thu  mnnwfion l?e IOSS 
wectly In terms 01 money but also for the counlr) b e c a w  i t  ra  
equipment required lor the country far thc purposc of bruadtastlng 
to the jmple, tht. Sccretarp explained. 'I nlcdc that stalenlcnl t b t  
there wor no losr I should Ilb to explain that. We an! fuily aware 
that when the c~pr ta l  ur locked up, you ran calcul~te l a w s  or, 
mrrous accaunld. Ionrr of intererf, low an arcaunt of deter~ralion or 
clcprwialion and so on. But as against that if we accept the tact 
that the timelag betvwn the dechh and the actual installa2ton 
rllight have krm about 3 ar  4 yeam in view af the wrmus formal~t~es 
r i )  be complchd, that WM umvotdablc. ?"hen. the only altematsvc 
trelatt us would haw h n  elthcr to place orders at the time they 
were plrccd or to p l m  orden a couple of yeus Inter. By placing 
the ardcn w h m  U#y wen! placed, wc wen able to get these trans- 
mit- at the price whdch prevailed in lebl even thouuh the orders 
wanh p W  tn legt which normally we should have h e .  Then we 
huvn had to pry 2S per cent morc. Thetofore, the saving cJ thls 25 
per csnt krth in forcjgn exchangt and in rupee tern c x d n .  in* 
my optnkm, the I o n  of intrmt, ctc. that accurrad." 



1.22. In a subsequent note furnished by the Ministry, they eluci- 
?dated this point further thus: 

"MIS. BEL, had, in this case, offered to supply the transmitters 
at the same price at which they had supplied similar tranomitters 
to A.I.R.. about 5 years earlier t . e ,  in 1960-61. Considering that there 
had been a tremendpus rise (not less than about 25 per cent) in the 
world market prices of transmitters and other electronic equipment 
between the years 1960-61 and 1965-66, B.E.L.'s offer for supplying 
these transmitters at the rates prevailing in 1960-61 was considered 
quite attractive. [An actual budgetary survey conducted by A.I.R. 
.of the world market prices of transmitters in 1965 actually revealed 
for instance. that as aga~nst  the cost of Rs. 4.51 lakhs F.O.B., indi- 
cated by M/s. BEL for a 100 kw. transmitter of their supplp (under 
NEC collaboration), the world market prices for transmitters of the 
same power ranged between Rs. 5.85 lakhs F . 0  B and Rs. 15.60 lakhv 
F.O.B.]. 

In view of the fear of the non-avarlability of the cquipmcnt 
urgently needed by us to cover our border arcas and the singularly 
fortunate and profitable offer given to us by B E  L ~t w a s  decided 
that the equipment offered by B E L  . must be accepted The furthcr 
advantage that  the placement of order on  B El. would cnswc the 
availabdity of spares and valves rndrgenously from that auurce tn 
the near future was also a tverght-r. consideralron. 

The total interest lost on the cspttal due to cqutpment rcmeinlng 
in storage for various p e r d s  tdl its issuc to the project sSlc for 
utrlization has been worked out a t  the borrowing rare of I pcr cent 
and t h s  would amount to roughly Ru 11.8 lakhs As a p r n r t  Ibu, 
the sav~ngs effected due to the purchase of the trrnrrnrtm at 8p 

proximate 25 per cent lower prices than world market grtct* pn?- 
vallrng at the trme of cimtroct IS estrmatcd at Re 132 lokha From 
this. i t  wlfl be setn that the advance p r o c u r c m r  has rroudtd in 
an overall gain to the C;nvemmcnt As refla& drpncirllm, If# 
equipment under conlrideration w e  electronic i t am and far Uurn, 
deprsclatron comes Into prcture ~ n l y  alter thc equfpmtnt hrj 
w t  into actual use. There u no deprscltlm during #totage." 



1.23. In reply to a question whether the guarantee period of o m  
year given for all the equipments which had been supplied had been 
extended or the Department lost by not utilising that guarantee 
period, the witness stated, "The guarantee is in two parts, ( i )  the 
cq~~ipment is guaranteed for performance for nne year. Normally, 
this is guaranteed against manufacturing defects. Ccrtatnlv. ;ve 
could not avail of this offer !wcmse we installed :t ~ f t r  r the  prl:. tl 
of one year was over. But having Installed ths  equipment, avc 
found no defects iincl thcre ts  no loss due to that. The performiince 
has hocn 811 right. 

1 28, The Committee cnqi~trcd hew much time did it ~orrnalOy ' 
.I, fram t.lw time of taking R dwislan Da the date of mrn~nkianing 

;I !ranrmltkr. The &rct.ary stated: "It is nat the fnstallatfon that 



takes very much time, but there are a lot of other formaliies. From 
the date of conceiving a project to completing the erection, i t  is any- 
thing from four to five years." 

1.26. Asked to give the break up of these four to five years, the 
Secretary stated: "I think the break up can best be illustrated from 
some of thc past cases and I shall give the case history of Alleppey. 
The site survey was started in April 1967; administrative approval 
to the project was given in September 1967 and the site was finally 
selected in September 1967. Acquisition started in September 1967 
but the site was taken over in April 1969. This is a big time lag 
vhich is needed for the acquisition proceedings. Thnt depends to 
a large extent on the State Government and the land acquisition 
collector." 

1.27. When pointed out that delays like lack of proycramme ar- 
rangement. lack of funds under recurring grants, staff for manning 
the station could not be positioned, could have been avoided, the 
Secretary stated: "These were the immediate reasons but there can 
be 110 lustification for those reasons." 

1.28. The Committee enquired as to what steps the Ministry pro- 
posed to take to see that the Dcpartment arc in n position to instal 
the equipment within the warranty period so that i f  there was any 
major manufacuring defect, they were in a position to invoke the 
warranty clause. In leeply, the Secretary stated: ''In this case this 
risk that things will not turn out all right and the guarnntee would 
not be enforceable, this risk was deliberately taken becausr of the 
very attractive price offer. But, normally, such thing should not 
have been done  We must have a time schedule and see that as soon 
as the equipment is delivered within a month or two you can start 
installation and for that all that is necessary is to have it proper 
schedule to which we should rigidly adhere." 

1.29. The Committee pointed out that the Report of :he Committee 
on Broadcasting and Information Media had made an observation 
regarding procurement of transmitters (page 33, para 91) as under:- 

"A more serious lacuna is that AIR has not been able to place 
orders on Bharat Electronics Ltd, for the production of 
transmitters for which it is now fully organised." 

1.30. The Committee enquired as t,o what was the lacuna that had 
prevented the Ministry from placing orders with Bharat Electronics 
even though they had the capacity to indigenously produce trans- 



mitters. The witness stated: "The Bharat Electronics has entered 
into collaboration for manufacturing this equipment. But they were 
not ready a t  the time when this equipment was required. Before 
placing an order for the equipment, we had discuss~on with the 
Managing Director of the Bharat Electronics asking him whether this 
eyuipment could be produced. They said that the time required to 
produce this equipment would be 3-4 years. Previously, prior to  
their collaboration, we have been getting the equipment through 
the Bharat Electronics for the supply of transmitters." 

1.31. The witness added that "Even this order was placed through 
Bharat Electronics for getting the equipment from the collaborators 
\v!th whom thcy have already entered into an agreement, and the 
rr:insmitters are now under production." 

1.32. In reply to another query, the witness stated: "Even to 
Bharat Electoronics we have to give the foreign exchange. In  the 
initial period they have to  import in kit form and assemble. Indi- 
cenous compnncnts will go on increasing. Even now the equipment 
has n:,t bccn supplied by thcm." 

1.33. The Secrctarg nddvd: "I do nr,t think we agree with thbt 
r e m a r l  of the Ctianda Committee. It has bwn our practice to place 
vrders on Rhar:lt Electronics, but not necessarily to wait for them 
I (  manufacturr. Thcg have in~ported certain items from collabora- 
tors. which thcy would produce in future. I do nct think there 
is very much difference in foreign exchange either, because in any 
C ~ S C  cvcn the so-called production in the first ttvo yea:.s would ha\te. 
!.pen based largely on foreign compclnents which kvould have .been 
~:?rrely assenibled. So, it was not worth tvhile to wait for four or 
il\.e years only to gt't thcm to produce this." 

1.34 Asked as to when the All India Radio started placing orders 
on B.E.L. the witness stated: "The first ordcrs for indigenous 
transmitters were placed on them in 1968-69. Till that time they 
were not ready to entertain any orders. The equipment has not been 
delivered till now, though they promised to give in I8 months. 
These arc 110 and I00 kw. medium wave transmitters for which 
they have entered into collaboration." 

1.35. The Committee pointed out that the Chnnda Committee Re- 
port has said that a variety of transmitters pose many problems of 
maintenance and spare. The Committee desired to  know how the 
Department propose to deal with the dimcult problem of the spare 
parts, The S e c r c t ~ p  stated: '"rhey only answer to that problem 



in our opmion is standardisation of equipment. All the equipment 
should be standardised so that  spare parts are inter-changeable. 
But there are certain difficulties. particularly, in our country where 
the source of foreign exchange has to very according to the situation, 
The moment we get foreign eschangt) from payment country, we a r t  
bound to it. May be the Soviet Union or some East European 
Country. Sometimes wc are bound down to Yen - Japan. There 
we may 11zr.e to sacrifice standardisation. Nevertheless, standardi- 
sat.ion is soniething ~vhich has bevr: kept very much in mind and if 
you permit us. I think the Chief Encinccr will tell what work has 
been done stmdardisation and hr~i!.  m u r ? ~  i t  has becn effective." 

1.37. The Committee drew thc attcntinn of t h e  witness to the  
following observatxms made by the Chandn Committee at pafit! 33 
of their Report:- 

"We have found that neither the location of lrenrnmitterr not 
their procurement is always dctcrmincd on technical can- 
siderations. Regional pressures for tran~rnittcra haw 
often led to the rhoirc ( # I  ?insuilirlde lncatirsrn for t b  
coverage intended. S i r n r l ~ r l ~  political considerntions have 
intervened in the selection of saurces of supplv~" 



1.38. The Committee enquired how far the All India Radio or 
the Ministry have combated these undesirable pressures. The 
Secretary stated: "Pressures are certaidy there and if I may say 
so  they are bound to be there not only in our country but in all 
democratic countries in the world. But I. will tell you the criteria 
on the basis of which we normally formulate our plans. May be 
stme times we h a w  to deviate tu some extent. But the main mi- 
tcria are: Arst comes the border areas. Secondly, the tribal areas 
a!ld thirdly to ensure an cven sprcad of the radio net work in all 
parts of tlic country. In  some parts of  our country nearly .!lo'.; 
rcl\.caragc is thcrc whereas in certain areas they have exceeded that. 
Tamilnadu is 94 per cent whereas Madhya Pradcsh is very badly 
cwered at  the moment- Therefore, in the next plan, apart from 
t:ibal and border considerations, of course, we will have to try to 
even out this average. This is the criteria on which we draw up our 
plans. This is due to historical reasons and we are aware of the fact 
th2t  MP average is not as much as in the other areas." 

1.39. The Comrnrttce enq~lired what Government propose to do 
in the light of experience about delay in acquisition of land and 
ccrnstruct~on of build~ngs. The Secretary stated: ". . . . . I th ink  
there are two main reasons for these delays. Firstly, a part of thp 
!mplementation IS not in our hands but m the hands of other agencies 
For instance, construction work has to be done by the CPWD. For 
this we have dcc~ded, and government have agreed, that instead of 
going to CPWD we shall have a civil engineering wing in the Minis 
try of Information and Broadcasting itself, who will be directly re* 
pansible for construction. I think personally that we shall be in a 
better pasition to influence and canvey our urgency to our own arc 
ganisation rather than be in the queue in the CPWD. 

The other IS, I am afraid, a question of procedure. I prsonclly 
feel that our procedures at  various stages: are extremely &lato? 
and it takes a lot af time to sanction an expenditure. Why? Because 
the type of scrutiny wh~ch goes jnto the expendjturc is not relevant 
A lot of time IS spent on detailed scrutiny which ultrmateiy d m  not 
save any m e y  but in many caser helps in increasing cur  expendi- 
ture because delay always me- that p r i c ~ s  go up aM1 sa it will 
alwnss mean some additional expenditure I cannot sny this view 
hm been accepted but I have certainly put up a detailed note on this 
subject and have suggestad a change at least to my Ministry." 

1.40. The Committee are given to understand that the suggestfons 
made by tbe Secretary, Information and Broadcasting have been re- 
ferred to the finance lor examlnatkm. 



1 4 .  The Committee enquired when the decision to create a civil 
engmeering wing in the Ministry of Information and Broadcasting 
who wauld be directly responsible for construction, was taken. The 
Ministry, in a note, have stated as under: 

"The proposal for the establishment of a Civil Construction 
Wing in A11 India Radio was approved by the Cabinet in principle 
on the 28th October, 1970. Thereafter, the propsal was submitted to 
the Ministry of Finance on the 15th March, 1971, for obtaining the 
approval of the Expendjtwe Finance Commitbee. The approval 
was received on the 30th July, 1971. 

The necessary staff for Headquarters, Divisional and Sub-divi- 
sional offices has since been sanctioned. The Chief Engineer and 
some other officers have already joined and action is now under way 
to recruit the remaining supporting staff." 

1.42. The Committee note that the delay in the issue of the ilnport- 
ed transmitters occurred because Government wanted to avail of 
the offer from the N.E.C.-a Japanese f h n  who were at that time 
cdlaboreting with B.E.L. and were prepared to sell at about 25 per 
cent less than the market price current at that time. The Committee 
have been informed that although the purchases were msde without 
any d a t e  time schedule, the advance procurement has resulted in 
an overall gain to the Government even after allowing for interest 
lost on tKe capital due to the equipment remaining in storage for long 
periods. The are also given to understand that the equipments were 
found free from manufacturing defects and that Government did 
bot lpse even though the guarantee period had expired when they 
were actually put to use. 

The Committee have been informed that even in a normal case 
it takes anything from four to five years from the time of taking a 
decision to instal a transmitter to the time it is actually commission- 
ed. A good deal of delay is attributed to the dilatory and cumber- 
some procedure for according expenditure sanction at various stages 
which is the prime reason for holding up implementation of plan 
projects. The suggestions put forward by the Ministry of Infonna- 
tion and Broadcasting for rationalising tbe procedure in thb ngard, 
are stated to be under examination in the Ministry of FInaacc. The 
Committee hope that expeditious action will be taken by Govcrn- 
ment on the aforesaid proposals in the interest of speedy implc*- 
mentation of PIan projects. 

1.43. Tbe Committee have been informel that a Civil Engineer- 
ing Wing has recently been created in the All India Radio which 



will be directly responsible for the construction work The Com- 
mittee hope that this should eliminate delay on this score. 

1.44 The Committee are concerned to note that the A.I.B. bas 
a variety of transmittere and other equipments leading to seriou~ 
problems of maintenance and spares. Now that B.E.L., is in a p i -  
tion to supply most of the electronic equipments including trans- 
mitters the Committee desire that the All India Radio should make 
earnest efforts to standardise the equipments and obtain them from 
indigenous sources to the maximum extent possible. 

1.45. While there may be justification for the delay that occurred 
in the issue of imported transmitters and studio equipments, the 
Committee do not find any justification whatsoever in the delay 
ranging from 5 to 36 months in the commissioning of transmitters 
after their installation According to the representative of the Minis- 
try 9here was a lack of cmrdination, while the hardware as they 
are called were being erected, there were not at the same time 
corresponding steps taken to go ahead with the drawing up of the 
programme. It would not serve any purpose our trying to explain 
a delay which should not have occunerd." 

1.48. The Committee expect that effective steps will he taken by 
Government to eliminate such unwarranted delays which arise due 
to lack of coordination and advance planning for commissioning of 
transmitters after tbeir installation. 

Commercial Broadcasting Service 

Azidtt Paragraph 

1.47. Consequent on the acceptance of the recommendation made 
by the Committee on Broadcasting and Inforn~ation Media, 3 Pilot 
project scheme for commercial broadcasting service was inaugurated 
on 1st November, 1967 for Bombay-Nagpur-Poona sector, with the 
object of gaining experience in the line and to prepare an infrastruc- 
ture for extension of the service to other parts of the country. The 
service was extended to Calcutta on 15th October, 1968, Delhi on 1st 
April, 1969, Madras-Trichy on 13th April, 1969, ChandigarhJdlundur 
on 4th October, 1970, Bangalore-Dharwar on 18th October, 1970, 
Ahmedabad-Rajkot on 29th November. 1970 and Kanpur-Lucknow- 
Allahabed on 27th December, 1970. 



(a) Procurement of business 

1.48. Advertisements are accepted either direct from advertisers 
or through agents who fall under these categories viz., 'Accredited", 
'Recognised' and 'Canvassers'. Accredited and recognised agents get 
a commission of 15 per cent. of the gross,business secured by them 
while the commission to canvassers is restricted to 64 per cent 
the gross business. . . 

1.49. Out of the total business of Rs. 331.27 lakhs secured by the 
Department up to 31st March. 1970, business worth Rs. 314 lakhs 
(97.8 per cent) was secured through agents and the balance direct 
from t h e  advertisers; a commission of Rs. 18.19 lakhs was paid to the 
agents for securing the business. 

1.50. Accredited agents are allowed credit facilities for 45 days 
calculated from the first day of the month following the month in 
which the broadcast b made. 

1.51. The following table shows the position of outstanding dues 
from accredited agents during the last three years:- 

Percentage c f  outsranJing to gross rc\tnue 4 0 '  1 2 4 ' 4  1 7 . 3  

1.52. On an average, an amount equivalent to two months' sales 
always remains-outstanding against Ihe accredited agents. 

1.53. I t  is understood that advertising agencies who procure adver- 
tisements for Radio Ceylon, Radio Pakistan and most of the commer- 
cial net-works in USA., are required to make payment in advance. 

(b) Fisotion of advertisement rates 

1.54. The advertisement rates a re  fixed by a Rate Committee com- 
prising of the representatives of advertisers, agents and the Depart- 



ment. The Rate Committee laid down'fhe following guidelines for  
determining the rate per 1000 tuned-in receivers:- 

(i) In most developed countries there was a close relationship 
between the mille rate of newspapers and radio rates. 
Normally the radio rates were 7 to 8 times of newspaper 
rates. In India the mille rate of the first six widely circu- 
lated newspapers was 10 paise per 1000 copies sold. The 
Committee felt that on this basis 75 paise 1090 tuned-in 
receiver for 'peak' hours, 70 paise for 'semi-peak' hours and 
65 paise for 'off-peak' hours was a very reasonable rate. 

(ii) 30 seconds and 15 seconds spots should be charged propor- 
tionately higher at 20 per cent. and 40 per cent respec- 
tively more than one minute rate. 

1.55. In addition, the following factors are also taker. into consi- 
deration while preparing the rate cards: - 

( i )  Number of Radio licences in ?he service area. 

( i i )  the popularity of the Vividh Bharati service in the region; 
and 

(iii) the market potential of the region. 

1.56. The rates calculated and approved for the Commercial 
Broadcasts at different centres are as follows:- 

Ramhay-Pwna-Nngpur a?d Delhi AIajrwTrichy  and 
Culcutta other sec~ors. 

Sunday W'cek days Sunda) Week drys Sunday r e e k  days 
--- -- - - ." ---- - - 

A . B . C . A . B . C . A . B . C . A . R . C . A . B . C . A . B . C .  

- -  
A- Pcnk hour. 
R-Scrni- peak hour. 
C--Off -pot, hour. 



1.57. An examination of the papers available in the departmental 
files indicated the following position: - 

(i) Bombay-Poonu-Nagpur sector and Madras-Trichy sector 

The rates for Bombay-Poona-Nagpur sector and Madras-Trichy 
sector were fixed in July, 1967 and January, 1969 r~spect~ively. The 
rates for Bombay-Poona-Nagpur sector were revised in June, 1968 
(effective from 1st September, 1968); no revision of the rates appli- 
cable to Madras-Trichy sector has been made so far (December, 1970). 

(ii) Calcutta-sector 

1.58. The rates applicable to Bombay-Poona-Nagpur sector were 
made applicable to Calcutta sector without making any detailed cal- 
culations on the basis of the number of radio sets and the popularity 
of the programme. The numberof B.R. licences and the population 
in Bombay-Poona-Nagpur sector vis-a-vis Calcutta are given below: - 

Bb\mhay CI:tcutte 
P w w a  
Nagpur 

Ni,. i,f H.R. Liccnccs Deccmkcr .  196-; . . . . 6.6X,866 1,779 

---- - 
1.59. These rates have not been revised so far (December, 1070). 

The Ministry have stated (January, 1971) as follows:- 

"on-the-spot study of Vividh Bharati Commercials was con- 
ducted in March, 1969. The results did not justify even 
the existing rates. The question of raising the rates was, 
therefore, not taken up. Even now it is wi th  great diffi- 
culty that the entire time available for Commelcial Broad- 
casting is sold." 

(iii) Delhi sector 
1.60. As already mentioned, the Commercial Broadcasting Service 

was extended to Delhi on 1st April, 1969. In the absence of any 
authentic data, the percentage of popularity of Vividh Bharati pro- 
gramme was taken a t  par with Bombay sector and on the basis of 
the number of B. R. licences on 31st December, 1907, the rates were 
fixed in August, 1968 without taking into account the expected 
increase in the  number of B.R. licences in future, as was done whfle 
fixing the rates for the Bombay-Poona-Nagpur sector. Although the 



number of B. R. licences as on 31st December, 1968 was available 
with the Department before the extension of the Commercial 
Broadcasting Service to Delhi, the rates already fixed were not 
modified. 

1.61. The number of B. R. 1 ccnces as on 31st December, 1967 and 
31st December, 1968 are given below:- 
- - -- - - - . - - .  

- AS on 3 1 ~ t  AS-on 31st 
Part~culars December, December,  

- .  -- - - - .  
1967 1868 

- - - - .-  
( ; n ~ c ~ n  terrltor! of L k l h ~ .  R lhtak and Gurgd 111 ,,l,lrictc of 

H~ryana dnJ Meerut and Bulandshahar ur\trlcf of I'.P. 5.24.956 6.30.950 

- -- - -- - - - -- - - - . - - - - . 
1.62. Leaving aside the popularity of Vividh Bharati programme, 

if  the number of B. R,  licences as ~n 31st December, 1968 had been 
adopted for the calculation of rates, the existing rates would have 
been increased by Rs. 23.85 per minute, resulting in an additional 
levenue of about Rs. 1,908 per day or a gross revenue of Rs. 6.96 lakhs 
pcr annum. 

1.63. The Rate Committee in their meeting held on 13th August, 
1968 emphasised the need for a comprehensive listener research for 
the commercial broadcasting service in order to find out the regions 
where the charges could be enhanced. It was also suggested that a 
part of the income from this service should be earmarked for the 
comprehensive listener research service. 

1.64. The Department has conducted three surveys during August. 
1969, March, 1970 and October November. 1970 in different sectqrs. 
but the rates for the Commercial Broadcasting Service have rot been 
revised (December, 1970) in any of the sectors on the basis of these 
surveys. 

1.65. In this connection, the Ministry have stated (January. 1971) 
3s follows:- 

"In a period when the Commercial Service is continuously 
extending to new centres, frequent changes in the rate 
structure would impair the business considerably. .As i t  is. 
enough business is not forthcoming at the new centres: 
the position of Calcutta and Madras is also weak. It is 
only after the Commercial Service is fully developed and 
has covered the entire Indian Markets the tinw f r r  re-or- 
ganising the rates in the light of experience would come. 
At present the rate structure of the Commercial Service 
ia maximum that the tmmc can bear". 

[Para 75 (3), Report of the Comptroller & Auditor General of India 
for the year 1869-70, Central Government (Civil)]. 



Commercial Broadcasting Service 

1.66. In a note submitted to the Committee, the Ministry indicated 
the  programme for the estension of the Commercial Broadcasting 
Service to other parts of the country as under:- 

"Provision was made in the Fourth Five Year Plan for the intro- 
duction of commercials from 28 centres of Vividh Bharati. In the 
first two phases, commercials were intwduced from 18 Centres of All 
India Radio viz.. Bombay. Poona-Nagpur, Ahmedabad-Rajkot, Modras- 
Tiruchi, Bangalore-Dharwar, Hyderabad-Vljayawnria, Calcutta, 
Kanpur, Lucknow-Allahahad, Delhi, Chandigarh-Jullundl~r. The 
following six units comprising 10 stations are being tnken up  for 111- 

troduction of commercials: 

(i) Jaipur-Jodhpur 
(ii) Patna-Ranchi 
(iii) Trivandrum-Calicut 
(iv) Bhopal-Indore 
(v) Cuttack 

(vi) Srinagar. 

Lsteners' surveys are being made to find out the feasibility of the 
proposal. Introduction of commercial service from these centres 
also depends on procurement of additional studio equipment which 
has to be obtained from abroad. 

o Since 27th December, 1970, commercial servicr h:~s hcen intro- 
duced 'from one station viz. ,  Hyderabad (from 21st March, 1971)". 

(a) Procurement of busiwss 

1.67. The Committee desired to know as to why All India Radio 
could not procure business from Government Departments and PuD- 
lic Undertakings etc. directly instead of their coming through Agents 
and Canvassers. The Secretary, Ministry of Information ~ n d  
Broadcasting stated: "There is nothing to prevent Gctvernment or 
Public Undertakings coming direct without the intervention of 
canvassers'agents, etc. Quite a lot of them in fact do. For exam- 
ple family planning comes direct through DAVP, similarly the Unit 
Trust also come direct." The witness added: "We are advertisers; 
we say, you are welcome to come to us direct. In fact, so far as the 
Government departments are concerned, they in fact, do not go to 
agents, they come to us direct. through our Directorate, the DAVP. 
T h e  Directorate gets that  15 per cent comrnissioa" 



1.68. On being pointed out that  t5e Government would s ave  
15 per cent if they got the  advertisements directly from the public 
undertakings the Secretary stated: "The party which advertises 
does need a certain amount of expert advice in placing advertise- 
ments, how to present them and so on. There are  organisations for 
this purpose. Our DAVP is an  expert organisatinn in this field. 
We would very much like not only Government departments but 
the public undertakings also to come through the DAVP. In  fact, 
a number of public sector undertakings like the LIC do come 
through the DAVP." To a question whether it was possible to get 
the advertisemer~ts from Government Departments and Public 
Undertakings only through LIAVP, the witness replied: "We cer- 
tainly accept advertisements, and we encourage advertisements 
through t,he DAVP. What we have not done is to say tF.nt ;i'c; shal! 
not t.ake an advertisement from a pnblic sector unriertaking if it 
comes through any other source." Tns ::itr,ess added: "In fact, in 
rhe case of newspaper aclvcrtisemcnts, we are taking it up with the 
Bureau of Public Enterprises and asking them to is;ue a directive 
on  the policy of advertisements, namely tn what extent small news- 
papers should be encouraged and so on. Sirnilarl:: in this case we 
tvould w r y  much like that as much of advrrtiscment as possihle 
from thu public sector unt1e::ekings is finaliseti thrnug1: the D.+ZVP. 
It is open to Government to do it, but as a M?Iinist.ry, it 1s !lot ivithin 
our jurisdiction to  pass r~rclers on public sector project:;. That is not 
within our jurisdictjon." 

1.69. With rcgard to the suggeslion t h a t  :he Ministry should 
mclve cither thc Finance I\linis?r~- or the, Bureau nf Public Enfcr- 
prises to issiic the kind of directive that except ivhcrc there are ;ny 
specfal reasons to escmpt, they should use the services of DAYP. 
thp Secretary stated: "Yes, we can take it u p  with !!?e Bureau.  but 
what I was saying was that it was not ~vi thin our jurisdiction to 
issue an ordcr like thst". 

1.70. Thr "ommittee enquired whether advertising agencies who 
procure adve~tisements for Radio Ceylon were required to make 
payments in : :lvance as stated in the audit paragraph. The Minis- 
try have infw med the Committee in writing thst  "though many 
scars ago the Radio Ceylon used t o  allow 90 days credit to adverti- 
sers, this pr;:ctice has now been stopped nnd that they insist on the  
advnnce payment on all thcir contracts, esccpt in cases where hank 
guarantee is provided, in which case, they give credit only upto t h e  
limit guaranteed by the bank". 



1.71. At the instance of the Committee the Ministry have in- 
dicated the year-wise break up of business procured from Govern- 
ment Departments and Public Undertakings directly and through 
agents for the  period 1967-68 to 1970-71 and the com~nission paid to 
the Agents in this regard. 

I .  G n t n l  Government . . . . . 1,2!,!oo.m 18,825,oo 



2. Siotc Government . , , . 34,663'~ S3,135'GG 7,970' 00 

3, State Bank of Indin and other Natiuna- 
I m d  Banks . . . . . . 5 , 0 7 , q ~ 5 . ~  76 ,1$h.  GO 

,4. P~lhlic Sector Undertakings . 23,761 .oc, 5,75,686, oo ~6,353 .oo 

64,264.~ 21,07,2or~w, 3,16,oBo.oo 

. . . - - 
1.72. Asked as to how the commfssion paid to the agents in India 

compared with those obtaining in other countries, the Secretary 
stated: "In Ceylon it is 20 per cent, in Australia 30 per cent, in 
.America 15 per cent. The recognised and accredited agencies are 
>-cmally esperts. We wanted to encourage new advertising ~genc ies  
to come in,  and that is why we introduced a new class of canvassers, 
\Ve have, first of all, to  teach them how to do i t  and u.e are giving 
them 64 per cent commission." The witness added: "The can- 
i.asscrs are individuals. The other two typrs are snciet les or corn- 
panics. There is an Accredition Committee which t:ikcs into ac- 
count  their past experiencv their financial 5tr1ndin~ etc. The 
difference betivecn the first two categories is not i n  +he perce::tage 
of Commission. The accrt4itr.d aqent gcts a credit of 45 days 
whereas the recognised agent has to make prior payrnent. Th3? 
means we trust the accredited agents. So their financial position 
has to be gone into and we have to be satisfied that thcy can be 
trusted for credit for 45 davs." 

1.73. The Ministry have also furnished a note indjcettug year- 
wise break*' up of the total amount of business procured by each of 
the three categories of agents-Accr~ditcd, Recoqnizcld and C a n v m  
sers-for the period 1967-68 to 1970-71:- 



1.74. Asked to clarify the statement that Department gave 45 
days credit facilities to the Accredited agents, the Secretary stated: 
"Actually it is 45 says plus. Supposing the advertisement is on the 
10th of September. We expect the payment on the 1st of October. 
We count the 45 days from the 1st of October. He must make his 
payment by the 15th of November". The witness added: "If he 
does not pay within 45 days a higher rate of interest. is charged on 
that outstanding amount; 12 per cent interest and until he clears 
up no further business is given to him." 

1.75. The Cornmm~e pointrd out that out of Rs. 324 lnkhs busi- 
ness procured through the Agents, t he  amount  of Rs. 18 1:lkhs rep- 
resenting 15 per cent commission hnd $!ready bren paid while dues 
were still outstanding against then? a n d  cnquired v h y  the depart- 
ment paid the commission first. Thc Secrctary rcplicd: "when we 
advertise, we are supposed to get money from the  ~dvertiscrs. For 
payment of tha? money. the  agcnts arc rci-.ynnsil:i!i~ !,r.c.~~;sir they  
have taken the reqmnsibility. Thr .  art' giver 47 clays' tiin,: -bi- i th~rl  
which they 1 . u ~ ~  tc- makc t!lc pnymrnt  zftcr !.he nc :Sv t~r t i~ . t~~~i . r~ t  has 
already appeared over t h ~  T R ~ I C ~ " .  The u'itnrss ;.c!dctl: "Thc re- 
cognised sgcncies ha1.c to pay in ndl:n:!ce to us .  Ti;r ncc:cditcd 
agencies a r e  given 45 days' time " 

1.76. The Committee are at  a loss to understand why the All India 
Radio are not able to procure hcsincss from C o v ~ r n ~ n e n t  Departments 
(Central or State), Kationalised Dank3 ;rnd E'uhlic Undertakings 
directly instead of their coming through Agents. While Committee 
note the stand of the AII India Radio t t t i i t  as contmercial advcrtistrs 
they have to accept business from wl~atc.vcr sor~rcc i t  ro1nc.s to tlrcrn. 
th& consider that the Bureau of Puhlir Entcrpriscq (Ministry .of 
Finance) should issue necessary dircctions to the Puhlir Undertak. 
ings to the effect that except whcre there are nny exceptional cir- 
cumstances they should use the services of D.A.V.P.. in the m d l c r  6f 
cnrnmercid advertising. There should normally bc t r i r  qucstion of 
the Government department. usinfj any d h c r  agency except D A.V.P., 
for routing their advertisements for commercial Brosdrnsting. The 
Committee trust that appropriate action will hc taken by Govern- 
ment in this regard and express the hope thnt more nnd more of com. 
nercial advertisements from Nationalived Ranks and Pahlic Under- 
t a k i a p  w d d  be channeliaed through the D.A.V.P. Thv Committee 
have nu d w h t  tbat D.A.V.P., weald try to continuou*ly lmpmve i t s  
quaiity and range of scrvicc so as to attract all commerciwl rdvcrtisc- 
ments from Puhlic Undertakings. 

1.n. ~ b c  Committee boie that a c c d t c d  ARentfi *re given 4s 
b y ' s  time within which tb ty  have to make tbs ~ W m h  after the 
advertisement has already appeared over the radio with the m a l t  



*hat on en avenge an mount equivalent to two months sale always 
re& otltrt*nding .~gbht'thWt. ' With a vbrr ta d v e  tbii pro- 
&blem of otltrtaadhqp with the inberent r4k of lose d m o ~ e g  to tbe 
Gmemment the Committee would like that as in la &her fmeign 
~~oatrkr, tbe All India ICodlo r h d d  also insist .on advance payment 
betore the matter b put on the ah. 

(b) Fixation of advertisement ?tea 

1.78. It was pointed out by the Committee that the Rate Commrr- 
tee on Commercial Braadcasting had in its meeting on the 13th 
August, 1968 emphasised the need for a comprehensive listener re- 
search on commercial broadcasting in order to And out the regions 
where charges could be raised and enquired whether this suggestion 
had been accepted and if so, what portion of the income from the 
Commercial Broadcasting had been ear-marked for comprehensive 
listener research. The witness stated: "A certain amount of research 
is being done by the Listeners' Research Division of AIR hut the sug- 
gestion of the Rate Committee, I am afraid, is not being implement- 
ed. Personally, I would like the system to change. Today the pro- 
cedure is that every income, whether i t  is from radio Licence or 
advertisment, is credited to the consolidated revenue of the Gov- 
ernment and every item of expenditure has to be sanctioned by the 
Government. I have recommended to the Government that AIR 
should be made financially self-supporting by allowing them to use 
their income and asking them to give a certain return on the money 
invested rather than take all their income and grve sanction for 
every petty expenditure. But that is purely my view or my re- 
crmmendatian. The recommendation of the Rate C~mmittee has 
not been accepted and now the entire proceeds of commercial. td- 
vertising are credited to the Consolidated Fund." 

1.79. In reply to a question as to why the Department cmld not 
allocate a small amount for listener research within their budget. 
t h e  Secretary stated: "Some allocation is made every year for 
listener research but I agree that it has not received that importance 
wh~ch the hon. Member, if I may say so. perhaps rightly gives to it. 
In actual practice. except for Delhi and Bombay, wherr I think, all 
the time is fully booked and then! may be same scope for increas- 
ing the rates, I do not think there is r a l l y  much scow for incrcao- 
ing the rates in other stations because the available time has not 
been fully booked yet. Listener research is useful and as a tong- 
'term measure it should certainly be there, but we have fairly goad 
guide in the shape of demand and supply". 
3498 LS-8. 



1.80. The Committee pointed out that it would be desirable to 
have an inbuilt system far review of rates and what the listeners 
expcct from All India RPdio. This would enable the department 
to know what is the peak period, what public expect during peak 
periods not onIy for the regular newe but for commercial prognun- 
me also so that the department could adjust the rates and put mak- 
rial of national importance like family planning on the air. The 
Secretary stated "As I said Listener Research has not received the 
importance that it deserves. That is true." 

1.81. At the instance of the Committee, the Ministry furnished 
the two statement showing the amount allotted in the Budget 
Estimates and the amount spent for the purpose of Listener Research 
during the years 1968-70 and 1970-71: 

1.82. From the two statements furnished by the Ministry it 1s 
seen that only 20 units out of 92 had made a budget provision of 
Rs. 1,27,800 for Listener Research during 1969-70 and incurred ex- 
penditure of Rs. 1,50,900. Similarly during 1970-71 24 units out of 
100 had made a budget provision of Rs. 2,58,100 and incurred ex- 
penditure of Rs. 1,41,500. 

1.83. The Committee have now been informed that since 1970, 
three surveys during February, 1971 and March 1971 in different 
sectors have been conducted. The details of the surveys nre a s  
under: -i 

St. Name of S n n ~ y  Month Mom Aim 
No. 



1.84. Tbe Committee bave observed tbat Listener Research has 
not so far d v d  tbe importmce and encouragement that it de- 
serves. In order that advertiamcnt rates are tked on a ratioad and 
scientific bash it is euen th l  tbat tben sbodd be a comprehtnsivc 
listener research on commercial braadcasting. At present, bowever, 
a very meagre amount is allocated and spent for listener rescrrcb 
by the vuious units of the AU India Radio at their discretiam. The 
Committee feel t h t  t h t r ~  is nad for stteagtharlng tbt ifrteacr r t -  
bearch and desire that listener m e h  sboald be provided with ne- 
cessary Rnmeial rcwo~rcas and tbrt pcliodkal surveys m e  anid 
o ~ i t  on a regular and planned b& They h t  that the data fur- 
vished by such surveys will enable the Government to identify 
promptly the regions wbere the advtrt irmsnt rates need to be m- 
hanced. 

External Services (Publicity Journals) 

Audit Paragraph 

1.85. The external services bring out a monthly English Prog- 
ramme Journal "India Call~ng" and quarterly folders in 10 foreign 
languages, vk., Arabic, Persian, Pushtu, Burmese. Indonhan, 
Swahili, Frlench, Chinese, Nepali and Tibetean. The 'Journal' and 
the 'folders' are printed at Government Presses and are despatched trr 
individual listeners who are on the mailing list and the Indian 
Missions for free circulation. 

183. A review of the time taken by the press in printing the 
Journal for the months of January, ID69 to December, 196'9 revealed 
that 11 ranged between 1-314 moathr and 2-3:4 months Tht printed 
cr~pfes were madved towards the c l m  of the 6nrt weak-third week 
or w e n  a few drys before Ue clore of the month pffeding the 
n m t h  to which the Journal perteincd. 



the first day of the month to which the programme pertained. It is 
doubtful whether the purpose for which the journal is being printed, 
was s p e d  to the desired extent. An expenditure of Rs. 1,45,230 
was incurred on the printing of 'India Calling' journal and the folders 
during 1967-68, 1968-69 and 1969-70. 

1.88. The Department decided ? n r a r c h ,  1970 to get the 'India 
Calling' journal printed at a good private press. The work has, 
however, not been awarded to any press so far (December, 1970). 

1.89. The Ministry have stated (January, 1971) that from October, 
1970 air-lifting of the copies of the journal has been started in the 
case of 3.500 addressees in European countries and United States 
besides 800 copies which are being sent by diplomatic hag. 

F a r a  75(4). Report of the Comptroller & Auditor General of India 
for the 1969-70, Central Government (Civil) 1. 

1.90. b.1 a note furnished in advance of evidence by the Ministry. 
it has been stated that:- 

"The number of copies of 'In'dia Calling' and foldem printed 
and despatched to foreign listeners during the years 1967 
68 t~ 1'970-71 are as-under:- 

1 . 4  CALLING M0NTifI.Y ' 



1.81. AII iegarde the pub!fclty j m a l a  brought out bi the external 
services, the hretary , Ministry of Information and Broadcasting 
stated during evidence "In judging the jounuls, I think, we shwld 
remember that it has a public reletions aspect. They are not corn- 
merdal in the sense that a journal must give a return. In fact, wen 
outside India, with the exception of the Radio Times, I believe, of 
the United States, very few journals anywhere in the word inde- 
pendently give a favourable return. It  is an expenditure on publi- 
city So, if there is no direct return by a journal, 1 do not think we 
should necessarily take the view that it is a failure." 

1.92. When i t  was pointed out that sometimes the "India Calling 
Journals" reached the listeners in foreign countries only when India 
had already called, the witness stated: "I cannot explain and I will 
not try to explain why "India Calling" sometimes reaches after India 
ha; already called. That is certainly a failure. I think, this has 
happened mainly because of heavy congestion of work in the Govern- 
ment Press. Since we have not been able to get in printed very 
quickly, we have now decided to have it printed in a private press. 
The printing time is 24 months and now they have promised to give 
US in 2 weeks." 

1.93. In a subsequent note furnished by the Ministry, the position 
has been clarified thus: "The printing of 'India Calling' Journal has 
been entrusted to a private press with effect from the issue of 
February, 1972. The material w a s  sent to Press on 2-12-1971 printed 
copies have been received on 24-12-1971 and are being despatched to 
listeners. The time lag between despatch of matrial to press and 
receipt of copies is rather large in this case because it is the first 
issue being printed by the printers. It is expected that in tne case 
of future issues the time gap will be reduced to 10 days and that it 
would be possible to despatch copies to addressees a month and a 
half in advance of the commencement of the programmes cavered 
therein ." 

1.94. Asked as to whether the copies of the journal are now re- 
cclverf in tlme by the foreign listeners, the Ministry haw intimeted 
that " Since the printing of journal has kon mtnrsted to the private 
press only recently, the actual pasftion can be known only after a 
few issues an printed by the prag. H m ,  acmtding to pffgtrnt 
expectations, copies of the journal will be ncdwd -11 in time 
the foreign Wmn.* 

1.95. Th, Qmmittee drrdrsd to know tbe average drrulatinn per 
at emh ef tba lbttmul Ssrvlcss P u b U c a ~  durhg the 



196887 to 1970-71. The Mhisrtry have furabhed 4be following 
statement: - 
Extenaal Semker RrMtccrhons . . 
-- - 
SI. N v  ,of the Pcriodi- 196667 67-61) 68-69 + p  70-71 

No. PubIrat~on city 

India Calling (Eng.) Monthly 9025 19446 WI 9960 9663 

Azaat-Amon (Arabic) Quarterly 24.46 1449 a384 2378 2350 

Lay-Daiga Athan (Burrnesc~ Do. 2 2390 444 2636 2765 

Yindize Shang (Chinese) Do. 1584 rs86 rsw 1535 1561 

Li-Indevow-Pulie Do. ti34 618 617 61s 623 
(French) 

Suara-Pprghabq (Indo- Do. 823 893 922 950 920 
ncsian! 

Bhuato KO-vani (hcpdi) Do. 561 561 55.1 570 476 

Sndai-Hind (Persian> 'Do. 7 9  652 710 7x5 680 

Santiya India (Snllhili! Do. 647 638 631 619 611 

-- - -- - - 
L96. The Committee are unhappy to observe the delay which oc- 

curred in the past in the printing of the mootbJy Eagl&b Programme 
Journal, "India Calling". It was admitted by the representathe 
of the Ministry during evidence that due to delay in printing .ad 
the time taken in despatching the same by sea, the Journal many 
h t h e  reschcd tbe listeners in foreign eountrh after India bad 
already called. Tbe Committee note t b t  a certain numbtr of copbr 
of the journal are now being airlifted with effect from October, 1978. 
Tbey have been informed that the printing of tbc Jounul  brr krcltl 
entrusted to a private prcu w.e.f. the &sue of Febrwy, 1972 m n d  
that tbe time of printing is expected to be reduced lo 10 b y &  tbar 
making it poaribie for the listeners to d v e  tba fouml wan .bead 
of the cl~mmsncsmsnt of tba progrunmo caoctad TLe Comasftbss 
t r r r r t t h a t ~ t w i U L s s p a r p a d . l ~ w e r t b e p r i n t &  
PDddC1II).fChOftbeJmdwithavkw6.-tblttbesemc 
= t u r J l y ~ d b t . t a d F U 3 S o a r n r b r t i o P r .  

Audit pamgaph 

1.97. The All India Ra& wan running at r I o n  up to 3ld March. 
1W; the ~ m u l a t c d  lone on that date unimntca to Ra 2.- hkb 



Vkom186Cbbitrtartsd~gprafltonvxountofLacrsur,inthrr 
number of radio llccnccl d the of aomrnetdat 
brolrdcuUng oervla (1st November, 1Qd7). 

138. Thh following table indicatu the working results for tbe 
two years ending 3 1 ~ t  March, 1967. Simplified proforma accounts 
fincludlng those of Radio Publications referred in para 6) are 
annexed as Appendix IX, to the Report of the C&AG (Civil) 1969-70. 

4. Numkr of pro(runmc houn (excluding a t m l  m- 
vices) . . .  . . . .  adsf lo 2,16,888 

1.99. It will men that the average cost of programme hour in- 
creased during 1966-67 as compared with 1965-66, mainly due to 
increase in expenditure and decrease in the number of p r o g r a m  
hours. 

1 .10 .  In a note submitted in advance of evidence. the Ministry 
have given the following information about the working results of 
All India Radio for the year 1961-68: 



ld01. ~nfo&ation ia 
stated to be not readily 

1.102. The Committee 

3'4 

respect of 1968-69, 196970 dnd 1970-71 ik 
available. 
desired to be furnished with a copy of t h e  

simplified proforma accounts (including those of the radio piblica- 
tions for the year 1967-68 in such details as are given in Appendix 
fX to the Report of the C. & A.G. 1969-70). The Ministry of Infor- 
mation and Broadcasting intimated:- 

"Consolidated Proforma Accounts for 1967-68 are being audited. 
by the Audit Party who is currently on visit to Directo- 
rate General, All India Radio. A copy of the Audited 
Accounts will be forwarded to Lok Sabha Secretariat." 

1.103. In ia note giving the replies to the points raised by the. 
Study Group of the P.A.C. during their visit to the All India Radio 
Station, Bombay in September, 1971, the Ministry had stated that 
the cost per programme hour during 196667 calculated and shown 
as Rs. 416* in the Audit Report was not correct and the cost had been 
worked out as Rs. 324/-.* Asked as to how the discrepancy in the 
Audit Report was allowed to remain uncorrected, the Ministry have 
submitted a note and explained the position as under:- 

"The number of programme hours (excluding External Ser- 
vices Division) during 1966-67 and expenditure per pro- 
gramme hour were as under:- 

R u m  
(a) (i) Total expendinire side of Income and Expendihlre Account 

(excluding expendihlre of Enternal Service Division and 
F . Y . P . P . '  . , , , . . . . 9,02957,990 

. (ii) Number of progrPmmc hours (excluding External 
Smiar Division) . . . . . , . . z .~R,Ho~ 

(iii) C a t  per pmlpmrne how 324 
b) Bradasring ott &half of ofher hfinistnk 

(i) Erpcndin~n on Ind!lstrial Programmes i hours 3627 X Rs. 32.11 11 75.148 

(ii) Expenditure on Educational Broadcast (33767 hours X Rs. 324) 1230.508 

(iii) Expendinire on troops broadcast (4103 hours X 324) 13.29~372 

(iv) Expcnditiire on Rural Broadcast (12.489 hocm X Rs. 324: 40.46~436 

(v) Expenditure on ESD . . . . 22J7,19f 
(vi) Erpenditurt on Five Year Plan Publiaty . . . , 751124 

Toul  National vllrrc grolmmmn B r o d a r t  on behalf of 
orber Minutria . . . . . . . I ~ 0 ~ 7 3 , 7 7 9  

Esters of Income over Expenditure ar per Gracnl H . l m  Sheet 13,10,143 -- 
TOTL P R O ~  . . .  . l,vs83.wa - - 

The fturrr in the Audit R e p H  ur bawd on the Fiadci.l Review prnd b the 
m n t  a d  .ttrhed to  ~h p o l m a  ~aouats  for 1-n. Xd.4 d ! t m  
are rull w d s  vcr~ficltton by tbe Dtrector of Cunimtrc~al A a t ,  New Dclhi. 
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The m l r b  was detected at the timF of preparation of briek *%I- 

public Accounts Committee on the Report -of C.&A.G. of hdia for 
the year 1969-70. Audit Party has been requested to audit the re- 
vised figures." 

1.104. The Committee desired to know (i) the break Lp of the 
amount of Rs. 1.14 crores shown in the Revenue Account for the year 
1966-67 as "coliection charges on licence fee and charges for anti- 
piracy work paid to P&T Department during 1966-67'' and (ii) the 
nature of antipiracy work. The Ministry of Information and Broad- 
casting in their note have this to say:- 

"According to the information furnished by the Accountant 
General, Posts & Telegraphs, Delhi, the break up of Rs. 1,14,30,178 
paid to the P&T Department during 1966-67 is as follows:- 

( 1 1  C h a r p  for service rendered by the P & T Department for issue 
and renewal of licences . . 28,57954' 

(2) Antipiracv work . 85,72,626 
- - - - -- -- - 

1105. As regards the nature of antipiracy work done by the P&T, 
the DGP&T have stated that the "duties and responsibilities of the 
Antipiracy Organisation have been very elaborately mentioned in 
Chapter 7 (pages 101-116) of the Wireless Licencing Manual 1967 
Edition". The P&T Department have added that 'they have strict 
control over the stock and the records of radio dealers and according 
to the statutory rules, these dealers are required to obtain the licences 
for sets sold by them to their customers within 7 days from the d a t i  
of the sale. The Wireless Inspectors are required to inspect the 
stock and the records of the radio dealers once in a quarter, in order 
to ensure that they are obtaining the licences for the sets sold by 
them to their customers within the stipulated period'. All efforts are 
made by them (P&T Department) to settle the cases of unlicensed 
sets detected, on recovery of due licence fee and surcharges. The 

I parties who fail to obtain the licences are also taken to the Court of 
I Law. The number of persons prosecuted by P&T Department i n  such 

cases during the last three years is as given below:- 
- -  . ........ - . --.- ------ 

Year - 
I 968 . , . . . . . . . . .  4091 



1.106. During evidence the Committee aruggeated that if mearures 
were taken .to licena all the holders of Radio acts' that would 
increase the revenue. The Secretary replied: "What the percentage 
or number of unlleenscd sets is in the country is, I am afraid, a 
matter of guess. One cannot be sure". The Committee enquired 
whether there was any spurt in the number of licences during the 
extra period sometimes allowed by the Department during which 
anybody could take out a licence and whether this had any impact. 
The witness replied: "that during the amnesty periods there had been 
some increase in the number of licences." 

1.107. In a note subsequently furnished the Ministry have stated: 
"During the last ten years, amnesty for unlicensed sets was declared 
for a period of three months each i.e. from 1st February to 30th 
April in 1969 and 1970. The number of unlicensed sets licenscd 
during these two amnesty periods was as under:- 

Year No. of unliccwed sets licensed 

Radio Tcle:~ision 

1.108. The Ministry have intimated that the growth in the number 
of BR licences in the country from year to year during 1966 to 1970 
has been as under: 

1.109, Asked if any sample s w c y  hhd been conducted to lvwwrrr 
the extent of unlicensed BR eta in the country, the Miairtry have 
dated: 'The Pi!@. Department have fnfonned that bo ample m e y  
tnr been conducbid by thm to arse~ the extdnt af rurlkndtl re- 
d v e r  wts b the country, because they have got a full-fledged whole 



time Anttpirocy Organfsrtlon c01uistiq of guetted ofacrwr and 
variow Inrpectons spread over throughout the country.' The anti- 
piracy machinery of the P&T Department has detected unlicemed 
sets during the Laot three  yew^ as under:- 

-- - 

1.110. The Commitbee regret to note thrt tb6 profobma accounts 
for tbe yean I-, I S 7 8  and IS7671 have not been finrlised so 
far. Even the proforma 8ceow1tr for 196748 were muk avrilrbb 
to Audit in November, 1W0 only. The impmkrPcc of timely pre- 
paration and Analisation of accfounts c m t  be ovtr-. In 
this connection, the Committee would l i e  to recall tbe obaervationr 
made in para 1.24 of the 27th aspbit of the Public Accounts Commit- 
tee (Fourth Lok Wbha) presented to the Parlidbent in April, 1868 
regarding delay in the h a k a t i o n  of proforma accounts. Tbq m- 
not help feeling that the situation instead of improving has since 
deteriorated. 

1J11. The Committee feel that timely preparation of proforma 
accounts is essential in order to provide tbe nuthotities with factual 
data for taking remedial measures in the interest of impmving str- 
vice and effecting economy. The Committee see no reuon why it 
should not have been poa?riblc all these years to settle the basis for 
preparation of proforma accounts in consultation with Finance u d  
Audit. They d d r e  that this sbrould be done without furtbei delay. 

The Committee would like to be supplied copies of the prufoma 
accounts for the years from 1967-68 upto 1970-7l after these have k e n  
audited. Now that there is a proposal to give eniugwl powem to tbe 
All India Radio on the analogy d the powem enjoyed by the Bailway 
Board and the P&T B o d ,  there is d l  the mare reason that tbe p r c  
pandon and maintenures of accounts should receive urgeat atten- 
tion. Tbe Committee need hudly stram that tbe rccwnts &odd be 

timely factual bta urd p d s t e n  to tbe 
the hrtersrt of tmprbvhg tbe De* en- 

~ l % ~ b ~ ~ t h t t b e r e b r d d L J l h l o b s c r r a ~ p p y ! h  
1ca90berofB;llIdcdulllcC.~arsrrrlt ofdeduatiardtbe two 



mensty peribds lluting fat' 3 rdonths 6ir eY& dacdon  $1168 
and 1970. The very large ntnnber of rvllfCerhned wtt voitintddly 
declared during amensty as compared to the number 6f unlScansed 
sets detected and the number of prosaeufions launched for fdiifture to 
obtain licenses is indicative of the fact that the antipiracy measures 
at present taken by the P&T Department are inadequate qud need to 
be tightened up. The Committee note that very substahtial amounts 
are being paid by tb'e All India Radio to the P&T Department for the 
Antipiracy work and they would like to observe that it should be 
possible for the P&T Department to have effective check an unlicens- 
ed radio aeb. They would stress tbat the P8rX Department should 
h v e  better coordination with the Customs Department regsrding 
sets particululy Television sets and transistors brought in by indivi- 
daals/puties from abroad and in the matter of more intensive ch&- 
ing of sllles done by the dealers. 

Radio Publications 

(a) Position of circulation 

Audit Paragraph 

1.113. The following table gives the programme journals brought 
out by the All India Radio in different languages and their circula- 
tion during the three years ending March, 1969:- - 
- - -- - 

s1. N m e  of thc ic~urnal Circulation inclllding free distri- 
Eljo. hutinn 

1966-67 1967-68 1968-69 
Nos. Nm. Not. 

I Akarhvani (English) . . . . s,77,1ss I 2,91,938 

2 Akmhvmi (Hindi! . . . .  R7,o(i2 8533% %448 

1.114. The weelsly circulated of the English j w a l  came down 
from 24,900 in 1946 to 5,615 in 1M8-89 although many new dtatht~ 
were opened during the period and the number of B.R. l.icm@s 



increased from 54,00,000 in December, 1065 to 9242,349 in December, 
1968. 

1.115. Tke average circulation per issue of all the journals and 
the percentage thereof to the number of licences is given below:- 

1.1 16. The Committee on Broadcasting and Information Media 
attributed the following reasons to the declining trend in circulation 
.of these journals: - 

(1) The contents of the journals are unattractive; 

(2) The editorial and managerial functioning is unsatis- 
factory because of poor organisation and insufficient dele- 
gation of power; 

(3) The selection of printing presses is timeconsuming and 
the procedure is such that does not allow the selection of 
the better ones; and 

(4) The paper used for the journals is either very pbor in 
quality or it is uneconomic. The process of obtaining 
supplies is also cumbersome. 

1.117. In this connection, the Ministry have stated (January. 1971) 
as follows:- . . 

(i') "As an experimental measure the format of the Akash- 
vani (English) has been changed to make i t  more attrac- 
tive and give more reading matter." 

{ii) "This has not been felt as a major handicap. However, 
the position in being reviewed in detail. . . . . .". 

fiii) "It haa now been decided to call for 1lmfGd k s c b s  from 
'A' class presses for the printing of the Journals.. . . ". 



(iv) "Action has already been taken to use better quality 
paper. . . . . . ". 

p a r a  75(6) a-Report of the Comptroller & Audit General of India 
for the year 1989-70. Central Government (Civil)] 

1.118fl The Ministry have intimated the total circulation of tb 
copies of the journals including free distribution during 1969-70 
and 1970-71 as below:- 

Name of the Journal Circulation 
1969-70 1970-71 

I Akashvani(Eng1ish~Weekly . . . . . ~ ~ 7 6 , 3 0 6  2,68,671 

2 Akas5vani (Hindi)Formightly , . . . . 81.169 66,908 

3 Awaz(Urdu) Do. . . . .  27,246 25,710 

4 Betar Jagat (Bengali' Do. . . . . . rr,84,183 ro,R4,183 

5 Akashi (Assam%c' D O . .  . . . . 13&7 12,000 

6 V a d j  (Tamil) Do. . . . . . I 1,65,156 10,74,cao 

7 Vani (Telgu) DO. . . . . . 3,07'260 2.68350 

1.119. Asked to indicate the reasons for the continuing decline in 
the circulation of the jorunals with particular reference to the 
Akashvani (Hindi), the Secretary replied that "The difficulty in the 
c&e of Hindi journal has been that the journal is not sufficiently 
attractive. We give the details of all the programmes of a large 
number of stations. But we do not give attractive reading material. 
The quality of printing and paper is not very attractive. The fact of 
the matter is that daily programmes are published not only in Eng- 
lish newspapers but also in Hindi and language newspapers. In 
short, the competition from this source has been very considerable." 

1.120. Elucidating the point further the witness added: 'The basic 
point IS that unless the journal gives you something much more 
attractive and much more worth-while material than what you get 
in the newspaper, you will not buy it. The fact of the matter is 
that whereas in the case of "Vanoli", "Betar Jagat" and "Vani" we 
have been able to give such an interesting material and the journaI 
has been attractively got up and the circulation has been more, in 
the case of Hhdi journal, we have not bca, able to do that." 



1.121. The Cornattee enquired why the Minirhry were not a?&~ 

I to do it in the case of Aka~hvani. The Secretary stated: "While 
more conscious effort should be made to give attractive reading 
lmaterial, one reason is that English and Hindi versions cover practi- 
cally all the stations, a large number of them. Most of the space Es 
taken up by giving the programmes and very little of reading matter, 
articles, etc. is given there. Whereas, in other journals, only a few 
stations are covered and there is a lot of space left for interesting 
articles, stories and all that." 

r 1.122. During evidence the omcia1 witness informed the Com- 
mittee that Government might in order to step up the demand for. 
the Journal consider the reduction of price of Akashvani (Hindi) 
from 25 to 20 paise. It was however pointed out to him that Vanoli 
(Tamil) (Price 35 paise) had a circulation of over 10 lakhs. 

1.123. The Committee further enquired whether the number of 
ccpies circulated had any relation to the number of radio sets owned 
by the people and whether any study had been made on this aspect. 
The witness stated in reply "A good deal of research can certainly 
he done and I think we should do. I am talking of the journals as 
a whole.'' 

1.124. At the instance of the Committee, the Ministry have fur- 
nished the following statement indicating the average circulation 
per issue of each of the Radio Publications during each of the years 
1966-67 to 1970-71. 



1.125. The number of B.R. Licences circlewise for calendar 
years 1966 to 1970 as furnished by the Ministry of Information and 
Broadcasting is given below: - 
-- -- - -- 

31. N ~ r n e  of Circle Year (AT on lrst December) - ---- 
'No. 1966 1967 1968 1969 1970 - - - - - -  

5 K . . . 61,178 75,031 1,04,39I 1.23,025 1~39684 

15 Guinrat . . 4 547,036 ~~86.178 7,42,668 845.944 5b54.374 

7 Kerala . . . . 1,59433 1,96.678 234,985 2,71689 3,5%443 

8 MadhpaPradcsh . . 2,76472 3,19,166 3.41~864 4~9,896 4.44446 

-16 West Bcngal . 

1.126. The Committee desired to know how the average circu- 
lation per issue of Radio Journals and the total number of licensed 
sets in other countries compared with those in India. The Ministr: 
have stated in a note that the figures relating to other countries were 
not available and as such it was not possible to prepare the com- 
parative statement. 

1.127. The Committee enquired when Government decided to call 
l o r  limited tenders from 'A' Class Presses for the printing of thr 
Journals and what further progress had been made in this regard 
?.n a note furnished tg the Committeef i t  has been stated that "Tho 
decision to get the journals printed by 'A' clam printers was taken 
err17 in 1970. As per the decision, in the case of all the journds 



mcept Akrashvani (English), limited' tenders were to be called fm 
only after expiry of the then current contracts. Tn the case of 
Akashvani (English), limited tenders were called for in  October, 1970 
and an 'A' class printer was selected without waiting for the then 
existing contract to expire. However, the printing work has not yet 
been entrusted to the selected 'A' Class printer for want of funds 
to meet the additional expenditure involved. 

.Is regards thc otttc1r Journals, the minting work can be entrusted 
'A '  class nrintcrs only when funds are available. (The printing 

vhnrgcs for 'A '  class printtm are normally twice as  much high as 
tl~ose of 'B' class printers and as such heavy additional expenditure 
\:.111 have to bc incurred for getting all thc Journals printed by 
'A' class printers". 

1.128. With regard to thc recommendation of thc Committee on 
k d c a s t i n g  and Information Media for the Cmstitution of an 
A~rtonomous Unit for t h c  publication of Ail India Radio's radio 
.Tourn~~ls, thC Ministrv of Information and Broadcasting furnished 
:I  not^ stilting' - -  

"Reforc entrusting the work to an autonomous body, it was 
felt that departmental action to improve the  quality and 
contents uf journals should be attempted. The English 
Akashvani has already been revamped. On the basis of 
public respnsc  to this, proposals in respect of other 
journals will also be considerid. The number of corn- 
plimentary copies has been drastically reduced. Howewr, 
on an experimental basis, Government have permitied the 
publication of a new Marathi programme Journal by a 
private Trust." 

1.129. The Committee are dceply concerned to note that tbe ovu-  
ngc circulation per issue of all the eight propantme jonmals in 
F~glish, Hindi, Urdu, Bengali, Assamew, Tamil, Telugu and Gnjarati 
has generally k n  going down from year b year. The average cb-  
culation per issue of uAk.ashvuri" (Fql ish)  which was 5483 in 1966- 
67 has p n c  down to 5171 in 1970-71 while that of UAkashvani" (Hindi) 
her gone down from 3801 to 2788 during the same perid. During the 
4ame period, the average circulatim of %tar Jagat" (Beqdl) has 
gone down from 55100 to 42,W in 1870.71 while that of "Vanoli" 
(Tamil) bas dropped from 48,800 to US88. The dbqabt i~  feature 
of the phenomenon tr thrt the drop in cirrulation has o r m d  d* 
ibitc the opening of additional atatloas, introducticrn of acrw p m  



grammes and almost double the increase of B.R. set-from 64mM 
in 1W to 1,17,46,600 in 1970. 

1.130. The Committee are particularly perturbed over the ex- 
tnrndy poor circulation of the English and Hindi pvlblications. It 
is really surprising that with such a vast region to cater to and tee- 
mendous growth in listenership the Akashvani (Hindi) should h ~ v e  
a negligible circulation. Likewise, the average circulation of "Retar 
Jagat" (Bengali) has declined considerably in spite of substantial in- 
crease in the number of Receiver sets in the Bengal and Orissa area. 
The declining trend of the circulation of the A11 India Radio journals 
is indicatije of the absence of concerted efforts to evaluate to plan 
and to improve the quality of service of this mass media. 

1.131. The Committee on Broadcasting and Information Media at- 
tributed the declining trend in circulation of these jovrnals amongst 
others, to their unattractive contents and poor quality of paper and 
printing done by low class presses. The Committee are informed that 
Government have as an experiment changed the format of the 
Akashvani (English) to make it more attractive and give more read- 
ing matter. It is understood that decision was taken early in 1970 to 
get the jownals printed by 'A' class printers and tenders were 
invited for Akashvani (English) in October 1970. The printing work 
has not yet been enterusted to the selected printer 
for want of funds. Although more than 5 years have elapsed h a  
fbb recommendations made by the Chanda Committee the seps 
*en by Government to remedy the state of affairs have h ex- 
twrneiy halting and sluggish. with the result that the position  ha^ 
bssn dMeriorating from gear to year instead of improving. 

1.132 Programme journals are intended to stimulate listening and 
create interests in radio programmes. Admittedly the sale of the 
programme journals is poor because contents need improvement. 
There should be no difficulty in effecting improvement in the All 
India l&dio journals they can carry some of the mwt important talks 
and discudons. If, however, there is m y  difliculty on account at 
dearth of material, then this is a reflectim on the quelity of p m  
grmmes whicb shoald b improved. 

1.133. Tho C4mmitbe would turtbcr be interested to know haw 
Cht avenge cirtufatbn per isstre of Badlo journals and the total num- 
ber of B.B. sets in oat coqatry compare with those in some of the 
advanced countries 1% U.S.A., U.S.S.R., UK., France etc. They 
would like this information to be gatbred and pammamicrted to them 
in doe course. 
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(b) Coat of production and sales realwatwn. 

Audit Parag?aph 
1.134 A review of the cost of production vis-a.mis the sales 

realiaation of the various Journab dwing 1966-67 to 1968-89 indicated 
that except in the case of Vanoli (Tamil) the Department was in- 
curring loss in all the Journals. I t  was further observed that:- 

(i) The cost of production and the 1 0 s  per copy was the 
highest in the case of 'Awaz', the cost of production was 
the highest in respect of all the elements viz., paper, 
printing, establishment and miscellaneous expmditure. 

( i i )  The cost of production per copy of 'Akashvani' (English) 
'Akashvani' (Hindi) ; 'Hetari Jagat' and 'Adrash' during 
1968-69 was more than that in 1967-68, whereas the cost of 
production per copy of 'Awaz'. 'Vanoli' and 'Nabhovani' 
was lower; the cost of production per copy of Yani' was 
the same as in 1967-68. 

(iii) The cost of production per copy of 'Vanoli' was less than 
that of 'Betar Jagat' and 'Akashi' put together, the cir- 
culation being almost the same. 

( iv) The cost of production per copy of 'Nabhovani'. having 
lesser circulation, was less than that nf 'Akashvani 
(Hindi)', which had a larger circulation. 

1.135. The Committee on Broadcasting and Information Media 
recommended the constitution of an autonoumous unit with the 
power to determine what publications should be continued and what 
new language journals introduced on the basis of the assessment @f 
their viability. This rccommcndation was accepted by Govehment 
in October November, 1966 and it was decided to entrust the publica- 
tion of 'Akashvani (English)' to a private publication an experi- 
mental basis. The Station Directors at Bombay. Calcutta. Madras 
and Delhi were, however, asked only on 10th June. 1968 to find out 
informally whether any of the well-established publishers was in- 
terested in taking up the Job. As there was no encouraging response. 
it was decided in February. 1969 to continue the publtcation of 
the Journal by the Department itself. 

1.136. Although 4 years have elapsed since the recommendation 
of the Committee on Broadcasting and Infwrnation hlrdio was ac- 
cepted, no decision has been taken so far (October, 1970) regarding 
the discontinuance of any the Journals. 

The Ministry have stated (January, 1971) as follows: - 
(1) 'The production of these Jot~rnnls forms an important 

public relations activity of A.I.R. and should,'thcrefore. 



be continued in various regional languages carrying the 
programmes of the stations of the respective languages.'. 

(ii) "The idea that A.I.R. programme Journals should be 
self suflicient or profit making is not the inain or the only 
concept of radio Journals." 

(iii) "As an experimental measure, Mls.. . . . . have been per- 
mitted to bring out new programme Journal in Marathi. 
The publication of the Journal. . . .has already been start- 
ed in October, 1970. Depending on the success of the new 
Journal, the question of getting thc existing Journals 
published through private publishers will 'be reconsi- 
dered." 

[Para 75(6) to Report of the Comptroller and Auditor C;onc.rnl of 
India for the year 1969-70 Central Government (Civil)]. 
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I ,138 The various components of the cnst of-prdductio.1 per copy of each jw-lrnal during 1966-67, 1967-68 196869 are given bclow- 
-- --- -- - - -- - (In ;rPise> 

I_____- _ _ __ 2-- 

Tom=!irf-- 
SI. J o w ~ l  Paper Printing Establishmenr Misc. Expenses tion per copv 
No. - 

66-67 67-48 68-69 66-67 67-68 68-69 66-67 67-68 68-69 66-67 67-68 68-69 66-67 67-68 68-69 -- 



1.139. The Committee desired to know the reasons for the differ- 
ence in the cost of paper per copy of 'Akashvani' (Hindi) during 
1968-69 (30 paise as against only 11) paise of 'Vanoli'). The Ministry 
have stated in a note e s  under: 

"The cost of paper per copy of Akashvani (Hindi) during 
1968-69 was h i g h e ~  than that of Vanoli because of the 
difference in the number of pages of the two journals; 
Akashvani (Hindi) contained 76 pages per issue including 
cover as against the 52 pages (inciuding cmVer) of Vanoli. 
Akashvani (Hindi) carriej: complete programmes of twelve 
stations in the northern region and highliguts of three 
more stations btriides detail; of Delhi T.V. Programmes 
whereas Vanoli carries corn?lete programmes of only 
four stations in the southern reg.on besides the highlights 
of a few other stations in that region. Hence the cliffer- 
cnce in the number of pages and the cost of paper per 
copy of the two journals." 

1 140. The Committee enquired'why the suggestion made in 1969 
by the Director General. All India Radio that the pu@lication of 
jo~lrnal unit 'Vani' should be shifted to Hyderobad from Madras 
could not be implemented. In a note furnished to the Committee it 
has been stated that "The suggestion to shift the publicktion unit of 
'Vani' to Hyderabad was not pursued mainly because the estimates 
of expenditure showed that thc printing charges of the ~curnal  at 
tiyderabad would bc v e q  much higher than that at Madras. The 
~lstimated expenditure on gcttlt~g thr  journal prmted at  Ayderabad 
tvas found to be more than two :Imps that at Madras. 

A new proposal 1s now under cxamtnatmn to shlft the Val11 Unit 
to Vljayawada (instead of Hyderabad) and get the purnql published 
from there." 

1.141. The Committee are concerned to note that with the exccp- 
tion of one journal viz. Vanoli (Tamil) all the other swell journals 
are running at a 10%. The total annual loss during the year 1368-69 
on account of the publication of these programme journals came to 
- ~ h o ~ r t  Rs. 6.61 iakhs, the major contributors Lo the low being 
Akashvani (-liah)-Rs. 239 ldchs Akashvani (Hindi)-Rs. 0.75 
I.rkh. Awaz (Urdu). Ra. 0.42 lakh and Betu Jagat Ru. LS2 labs .  
The Betar Jagat (Bengali) and Vanoli (Tamil) have almost equal 
( irralatian and yet it is not clear why the cost of production af 
~I~CIC two journals should vary so much being Re. 0.58 per copy 
for the former md Re. 8.33 for the latter during 1968-69 Tbr 
Committee find that altbough there is a wide variation in the cost 
of production per copy of the various journals yet the selling 



price has been fixed as ranging from Re. 0.25 to Re. 0.35 only. The 
Committee find i t  diificult to understand how Vanoli (Tamil) which 
contains less number of pages is priced at Re. 0.35 per copy while 
Akashvani (Hindi) containing more pages is priced at  Re. 0.25 per 
copy. 

1.142. From a perusal of the break-up of the cost of production 
per copy of the journals it is observed that the cost of cslablishnlent, 
printing and miscellaneous expensei are comparatively higher in the 
case of Akashvani (Hindi and English), Awuz (Urdu) und Nnbho- 
v m i  (Gujrati). 

1.143. The Committee desire that the reasons for varintions in the 
cost of production may be examined and necessary ecnnonlies madc 
where possible. They would further like that the pric6inp ul  the 
publications is done on a rational basis and efforts made to make 
these journals self-supporting as far as pmsihlr. 

(7) Stores 
Audit Paragraph 

1 . 1 4 .  In para 1.44 of their 27th Report (4th Lok Sabha-April. 
1968) the Public Accounts Cornrnitter observed that the stock of 
spares held by the  All India Radio was unduly heavy cts compared 
with the  annual consumption. The Committcle suggested that Gov- 
ernment s!ould arrange for a careful rovicw of the inventury posi- 
tion keeping in lricw the n w d  for maintaining uninterrupted service 
as t o  effect all possible economy. 

1.145. The table below ind~catcs  the pos~tion of storcbs a t  thc  clrw 
of the three years ending March. 1968: 

- . - . - - - - - - " -  ~ - .  . " -  - 
[Para 75(7) Report of the Comptraller and Auditor Cencrrrl of 

Ifidla for the year 1969-70, Centkl Covcrnmcnt (Civil) 1. 



1.146. The Ministry have intimated the position for chc years 
1968-69, 1969-70 and 1070-71 as follows:- 

- - -  -- - _ I " _ _ _ ^ _  ______. ._ - - - . .  - _ - - -  - - -  
1968-15g (unncdlt'd) 1 y69-70 (imaihjltrd 

Hecurrlng Csprtei Recurrmg Ca{llldl 
Grant Grant Grant G r d r l  __ _ _ - _ - _ _ _  -_--- ____ - - - - -  -_-- - 

1.147. Information in respect of 1970-71 is not readily available 
:~nd can he supplied to the Public Accounts Committecb secretariat 
1;1ter. 

1.148. The Committee drew the attention of thc Min~stry to the 
reply to para 1.44 of 27th Repart of P.A.C. (Fourth LOK Sabhs-) cm 
the unduly heavy stock of spares held by the All I nd~a  Radm and 
desl~ed to know the latest posltion of the  Report of the Committee 
fvrmrd on 4-10-1968 to go into the entire question of stocking of 
sp~ws. TI c M~nistry of Information and Brcmdcasting have s t n t d  
tn ;I wrltton note ns under: 

"The Committee's report was r r~e ived  in this Ministry on 
26-3-1969. 

The findings of the Committee are summarised below: ' 

The transmitter equipmcnts installed in A.I.R. network are 
of different makes and origins. Since A.I.R. is commit- 
ted to an ininterrupted service it is necessary to either 
stock spares for immediate replacement to avoid long 
breakdowns or to provide duplicate equipments. Out of 
these alternatives the cheaper of the two i.e. stocking 

o f  necessary spares, is being followed at present. As 
such, it is imperative that ready stock of essential com- 
panents is held for replacing faulty components to en- 
sure continuity of service, otherwise prolonged break- 



down of aervice cannot be ruled out. It  takes a very 
long period to procure imported components, it may be 
mentioned that because of the availability of spares pur- 
chased along with the Transmitters that ALR, has been 
able to  keep in service Transmitters which were installed 
as far back as 1935 and as such has becn able to cxtract 
maximum possible life from these equipment~. 

The Committee also mentioned that it might not be advis- 
able to dispose of all the slow moving items so long es 
the main equipment was in operation because they felt 
that it might not bc possible to procure a spare from the 
manufacturers at a later date. The Committee further 
added that due to advancement in the field of tclecom- 
munications these units might not then be under manu- 

facture at all, and as such it wc-uld bc necessary to pro- 
cure those spares alongwith the cqulpnwnts and to 
maintain the stock :o long as the indigenous substitutes 
were not available " 

1.149. The Department is stated to have taken the following 
action on the above Report: - 

"( i )  Stores costing Rs. 79,000'- had already been issued to the 
various stations by the 22nd March, 1969. 

(ii) It  was proposed to distribute some spores to user stations 
and alsc~ to Regional Engineers who would be expected to 
hold them in stock for use at their regions for continuity 
of service. The stock of spares held was scrutiniscd cwe- 
fully for this purpose and a l is t  was drawn up. 

(iii) During the course of t h e ~ r  review the Cornrnittcw observed 
that there were certain spares for discrecording equipment 
and certain types of tape-recording spares p r t aming  to 
the equipments which had become obsolete In the process 
of development In the field of telecommunicat~ons and 
electronics. The Committe was of the oplnion that thasc 
spares may not be useful and as such they could be dec- 
lared ~ u r p l u s  and could be disposed of nf as per rula. On 
the bash of these rerommendationa It was decided k, cir- 
culate tbe list of such spares to all stations and ~ f t e r  meet- 
ing requirements from stations the balance Lett should Iw 
disposed of ab per rules. 



(iv) It war proposed that certain stores of general and essen- 
tial nature may continue to be stocked centrally to serve 
in emergency, specially in c a m  where exact substitutes 
are not available. A list of such stores was drawn up and 
the stores were continued tb be stocked." 

1.150. In reply t o  the question whetber a furtber review war con- 
ducted thereafter and U ao with what result, the f i ~ t r y  have 
,tat&: 

"A further review was conducted in November, 1970. 
Regarding s t o w  held by the M.E. valued a t  Rs. 0.48 lakhs 

which had not been put to use since 1963, spares eating 
Hs. 1,49,000/- had by then been issued to the Stations. 
Since then further issues of Rs. 2,03,880/- have btPn made 
and stores worth Rs. 14,000 - are to be sent to Regional 
Engineers. These will be despatched before April, 1972. 
The value of stores issued to various stations upto 30-11-1971 
is thus Rs. 3,52,880/-. Subsequently in October, 1971, sanc- 
tian was accorded to Station Engineer, Central Stares to 
dispose of obsolete recording discs. It map be ~ointed oi 
that adequate vigilance is exercised to ensure that no ur 
due stocking of spares is made by A.I.R. Units. Although 
the Capital value of the equipment held rose from 925 
lakh; in 1965-66 to 1429.35 lakhs in 1967-68. the cost of 
spares held rose from 151.30 lakhs to 171.24 lakhs only. Thus 
the percentage value of the spares held against Capital 
cquipment installed ha< actually come down from 16.3 
per cent in 1865-66 to 12 per cent in 1967-68. 

As B.E.L. arc now supplying the requirements of A.I.R. and 
they have also taken up manufacture of valves the per- 
centage will come down further as variety of equipment 
would k reductul. 

The stack of sparcs held is kept under constant review by 
Senior OiRcer of A.I.R. as suggcstcd in the report and 
every effort is made to kecp the valuc of stock held to the 
minimum consistent with an efncwnt and un-interrupted 

broadcast scrvice." 
1.151. The Committm note tbe slight improvement in the positbe 

of tbe inventory of t&a A.1.R riaee tbty  made their o b m t k n  ia 
thlr regard in tbe 27th %port 01 tbc PAC. pmented to fbb PmHa- 
merit in April 1WB Thy have, bowever, no doubt la tbdr mtnd 
that lot is rtSl leij to br, dsrired md tbrt colltrol oosr lbs inmu- 
tori- rPecdr to be a~ore ehetlve Tbsre h u l d  be dabikd n ~ l y d n  
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oi Eparcs requirements with reference to likely wastage, t h  taken 
in procurement and the rate of obsolescence. The Committee desire 
that there should be critical review every y a r  to improve inventory 
control and speedily dispose of those spares for which the main 
equipment has already become obsolete. 

1.152. Apart from the necessity of putting the procedure regarding 
provisioning of stores in the A.I.R. on a scientific footing the Com- 
mittee would like to urge that all possible efforts should be made by 
Government to standardhe the hansmitters and other equipments 
so that the problem of multiplicity of spares is minimised. They de- 
sire that the advice and assistance of Bharat Electroaics Limited 
may be sorrght in standardising the equipmentn and stores used by 
the All India Radio. 

NEW DEZI~I; 
April 12. 1972 
~ h a i t r a  23. 1894 (Sakn) 

ERA SEZHIYAN. 
Chairman. 
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resulted In an overall gain to the Government even after allowing 
for interest lo-t on the capital due to the equipment remaining in 
storage for long periods. They are also given to understand that the 
equipments were found free from mmufacturing defects and that 
Government did not lose even though the guarantee period had ex- 
pired when they were actually put to use. 

The Committee have been informed that even in a normal case 
it takes anything from four to five years from the time of taking a 
decision to instal a transmitter to the time it is actually commission- 
-xi. A good deal of delay is attributed to the dilatory and cumber- 
some procedure tor according expenditure sanction at various stages 9: 
which is the prime reason for holding up implementation of plan 
projects. The suggestions put forward by the Ministry of Informa- 
tion and Broadcasting for rationalising the procedure in this regard, 
are stated to be under examination in the Ministry of Finance. The 
Committee h o p  that expeditious action will be taken by Govern- 
ment on the aforesaid proposals in the interest of speedy imple- 
mentation of Plan projects. 

Informat ion & The Committee have been informed that a Civil Engineer- 
Bmadclis'ing ing Wing has recently been created in the All India Radio which 

will be directly nsponsible for the construction work. The Com- 
mittee hope that this should eliminate delay on this score. 



The C'omni~ttec arc concernrd to note tliat the A.I.R. has 
a variety of transmitters and other equipments leading to serious 
problems of maintenance and spares. Now that B.E.L., is in a posi- 
tion to supply most of the electronic equipments including trans- 
mitters the Committee desire that the All India Radio should make 
earnest efforts to standardise the equipments and obtain them from 
indigenous sources to the maximum extent possible. 

While there may be justification for the delay that occurred 
in the issue of imported transmitters and studio equipments, the 
Committee do not find any justification whatsoever in the delay 
ranging from 5 to 36 months in the commissioning of transmitters 
after their installation According to the representative of the Minis- 
try "there was a lack of coordination. while the hardware as they 

U1 are called were being erected, there were not at the same time -1 

corresponding steps taken to go ahead with the drawing up of the 
programme. It would not serve any purpose our trying to explain 
a delay which should not have occurrerd." 

The Committee expect that effective steps will be taken by 
Government to eliminate such unwarranted delays which arise due 
to lack of coordination and advance planning for commissioning of 
transmitters after their installation. 

The Committee are at a loss to understand why the All India 
Radio are not able to procure busincss from Government Departments 
(Central or State), Nationalid Banks and Public Undertakings 

- directly instead of their coming through Agents. While Committee 
note the stand of the A11 Indja Radio that as commercial advertisers --- - - - -- -- - - -- 



- - - - -  .- - - - A  -- - - - -.- - - 
they have to accept business from whatever source it comes to them. 
they consider that the Bureau of Public Enterprises (Ministry of 
F~nance) should issue necessary direct~ons to the Public Under- 
takings to the effect that except where there are any exceptional 
circumstances they should use the services of D.A.V.P., in  
the matter of commercial advertsing. There should normal- 
ly be no question of the Government Departments, using any 
othcr agency cxccpt D A V P , for routing their advertisement 
for commercial Broadcasting. The Committee trust that ap- 
propnate action will be taken by Government in this regard and 
express the hope that more and more of commercial advertisements 
from Nat~onalised Banks and Public Undertakings would be chan- 
nellsrd through the D.A.V.P. The Committee have no doubt that 
D.A.V.P.. would try to continuously improve its quality and range 
of serwce so as to attract all commercial advertisements from Public 
Undertakings. 

Intivmaticw & The Committee note that accredited Agents are given 45 
Iln>sdc;isring days' time within which they have to make the payment after the 

zdvertisement has already appeared over the radio with the result 
that on an average an amount equivalent to two months sale always 
remain outstanding against them. With a view to resolve this prob- 
!em of outstandings with the inherent risk of lose of money to the 
Government the Committee would like that as in some other foreign 
countries, the All India Radio should also insist on advance pay- 
;-lc1nt before the matter is put on the air. 



The Committee have observed that Listener Research has 
not so far received the importance and encouragement that it de- 
serves. In order that advertisement rates are Axed on a rational and 
scientific basis it is essential that there should be a comprehensive 
listener research on commercial broadcasting. At present, however, 
a very meagre amount is allocated and spent for listener research 
by the various units of the AU India Radio at their discretion. The 
Committee feel that there is need for strengthening the listener re- 
search and desire that listener research should be provided with ne- 
cessary financial resources and that periodical surveys are carried 
out on a regular and planned basis. They trust that the data fur- 
~ ished  by such surveys will enable the Government to identify 
promptly the regions where the advertisement rates need to be en- 
hanced. 8 

The Committee are unhappy to observe the delay which oc 
curred in the past in the printing of the monthly English Programme 
Journal, "India Calling". It  was admitted by the representative 
of the Ministry during evidence that due to delay in printing and - 

the time taken in despatching the same by sea, the Journal many 
a time reached the listeners in foreign countries after India had 
already called. The Committee note that a certain number of copies 
of the journal are now being airlifted with effect from October, 1970. 
They have been informd that the printing of the Jownal has been 
entrusted to a private preas w.e.f. the issue of February, 1972 and 

* that the time of printing is expected to be reduced to 10 days, thus 
making it possible for the listners to receive the journal well ahead - - 
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o! th(- commt~ncement of the programme couered. The Committee 
trust that  Ciovernment will keep a spec~al watch over the prlntmg 
xnti dnpatch of the Journal w t h  a v ~ e w  to ensure that these are 
ac.iu;illy ~cceived by foreign listeners in time. 

1nt;~rrn;iri~~n & I'hc. Comniittec regret to note that the proforma accounts 
1 r 1 i n  T o r .  t lw y a r s  1968-69, 1969-70 and 1970-71 have not been finalised so 

far. Evcw the proforma accounts for 1967-68 were made available 
to Autiit in November, 1970 only. The importance of timely pre- 
pi11-2tion and finalisation of accounts cannot be over-emphasised. In 
this c.onticc.tion. the Committee would like to recall the observations 
rr~ade  in para 1.24 of the 27th Re;m.t of the Public Accounts Commit- 
tvt .  ( F ' o ~ ~ r t l i  Lok Sabha) presented to the Parliament in April, 1968 
rrgardiug delay in the finalization of proforma accounts. They cao- 
not h c \ l p  feeling that the situation instead of improving has since 
dvteriorated. 

l'hc Committee feel that timelv preparation of proforma 
-iwwunts IS essential in order to provide the authorities with factual 
d a t a  for taking remedial measures in the interest of improving ser- 
vlcca and effecting ecenomy. The Committee see no reason why it 
should not have been possible all these vears to settle the basis for 
preparation of proforma accounts in consultation with Finance and 
Audit. They desire that this should be done without further delay. 
The Committee would like tc  be supplied copies of the proforma 



accounts for the year< from 1967-68 upto 1970-71 after these 
have been audited. Now that there is a proposal to give 
enlarged powers to the All India Radio on the analogy of 
the powers enjoyed by the Railway Board and the P&T 
Board, there is ail the more reason that the preparation and main- 
tenance of accounts should receive urgent attention. The Committeb 
need hardly stress that the accounts should be so organised as to pro- 
\.:& trrnely factual data and pointers to the management for action 
in the interest of tmproving the service, enhancing efficiency and 
effe-ting economy. 

Y i c  Comn~rttee find that there has definitely been a spurt in 
the number of £3 R Ixense.; as a result of declaration of the two 
arnrwztv pcv rwis l n s t i n ~  for 3 months on each occasion during 1968 
and 1970 'The very large nunlbrr o f  unlicensed sets voluntarily 
declareti d t~r ln~ :  amnesty ;iq wmpre t l  to the number of unlicensed 
,c: d ~ ? . ~ ' t  - f ;~" ( i  tht-  nurnht-r. t j f  prcaccutlons launched for failure to 
d t n ; n  Iiccnsrc 1s i ~ ~ d i c a t i w  of the f a d  that the anti-piracy measures 
;tt f jrs , : , t  111 t (kt-:l  the PBT I)t*-xrrtnirnt nru inadequate and nwd to 
be t ~ghfened up The Comlnrttec note that very substantial amounts 
art. being paid 1)v thc All India Radio to the PkT Department for the 
Antipirncy work and they w0111d like to observe that it should be 
possible for thc PPtT Dtprtment  to have effective check on unlicens- 
ed radh   set^. The\. wo~tltl stress that the P&T Department should 
have bcttcr coot dina+ion with thc Customs Department regarding 



(1) (2) (3) 
- -  

(4) 
- - .- - - -- - -- - - 

sets particularly Television sets and transistors brought in by indivi- 
dualslparties from abroad and in the matter of more intensive check- 
ing of sales done by the dealers. 

Information St The Committee are deeply concerned to note that the aver- 
Hnmdcating age circulation per issue of all the eight programme journals in 

English, Hindi, Urdu, Bengali, Assamese, Tamil, Telugu and Gujarati 
has gencr,ally been going down from year to year. The average 
circulation per issue of "Akashvani" (English) which was 5689 in 
1966-67 has gone down to 6171 in 1970-71 while that of "Akashvani" 
( H ~ n d i )  has gone down from 3801 to 2788 during the same period. 
Dunng the same period, the average circulation of "Betar Jagat" 
( B ~ n g a l i )  has gone down from 55100 to 42,500 in 1970-71 while that 
of "Vanoli" (Tamil) has dropped from 46,000 to 44,800. The dis- 
quiet~ng feature of the phenomenon is that the drop in circulation 
has occurred despite the opening of additional stations, introduction 
of new programmes and almost double the increase of B.R. sets-- 
from 64,83,896 in 1966 to 1,17,46,600 in 1970. 

The Committee are particularly perturbed over the ex- 
tremely poor circulation of the English and Hindi publications. U 
is really surprising that with such a vast region to cater to and tre- 
mendous growth in listenership the Akashvani (Hindi) should have 
a negligible circulation. Likewise, the average circulation of "Betar 



J;igat" (Uengall) has declined considerably In spite of substantial in- 
crease in the number of Receiver sets in  the Bengal ,and Orissa ares. 
The declining trend of the circulation of the All India Radio journals 
is indicative of the absence of concerted &orts to evaluate to plan 
and to improve the quality of service of this mass media. 

The Committee on Broadcasting and Information Media at- 
tributed the declining trend in circulation of these journals amongst 
others, t J their unattractive contents and poor quality of paper and 
printing done by low class presses. The Committee are informed that 
Government have as an experiment changed the format of the 
Akashvani (English) to make it more attractive and give more read- 
ing matter. It is understood that decision was taken early in 1970 to 
get the jaurnals printed by 'A' class printers and tenders were 
tnvitcd for Akashvani (English) in October 1970 the printing work 8 
has not yet been entrusted to the selected printer for want of funds 
Although m ~ r e  than 5 years have elapsed since the recommenda- 
tions made by the Chanda Committee the steps taken by Government 
to re~ncdy the  State of f l a i r s  have been extremely halting and 
sluggish. with the result that the position has been deteriorating from 
year to year instead of improving. 

Programme journals are intended to stimulate listening and 
create interests in radio programmes. Admittedly the sale of the 
programme journals is poor because contents need improvement. 
There should be no diftlculty in effecting improvement for the An 
India Fbdio journals, they can carry some of the most imprtant  - - -- - - -  - - -- -- - . 



talks and discussions.. If, however, there is any difficulty on account 
of dearth of material, then this is a reflection on the quality of pro- 
grammes which should be improved. 

Informa~ion & The Committee would further be interested to know how 
Bnudcasting the average circulation per issue of Radio journals and the total nlun- 

ber of B.R. sets in our country compare with those in some of the 
advanced countries like U.S.A., U.S.S.R., U K., France etc. They 
would like this information to be gathered and communicated to, them. 
in due course. 

40- The Committee are concerned to note that with the excep- 2 
tion of one journal viz. Vanoli (Tamil) all the other :even journaIs 
arc running at  a loss. The total annual loss during the year 1968-69 
on account of the publication of these programme journals r a m  to 
~ b w t  Rs. 6.61 lakhs, the major Contributes to the lass being Akash- 
v:lnl (English) -Rs  2 39 lakhs, Akashvani (Hindi)-Rs. 0.75 h k h  
A ~ v a z  (Urdu)-Rs 0.42 lakhs and Betar Jagat Rs. 2.92 lakhs. The 
Betar Jngat (Bengali) and Vanoli (Tamil 1) have a l m ~ ~ t  equal eircu- 
Intlon and yet it is not clear why the cost of production of these two 
journals should vary so much being Re. 0.58 per copy for the former 
and Re. 0-44 for the latter du ring 1868-69 the Committee find that d- . 
though there 1s a wide va-tion in the cost of production ptr copy 
of the various journals yet the selling price has been ficd w rang- 



i r l i :  f r - t t m  I t * .  (125 to Re. 0.35 only. The Committee find it difficult to 
ilntierstand how Vanoli (Tamil) which contains less number of pages 
is prictd iat Rc. 0-35 per copy while Akashvani (Hindi) containing 
mom pages is priced at Re. 0.25 per copy. 

From a p r s u a l  of the break-up of the coit of producton 
per copy of the journals it is observed that the cost of establishment 
printing and miscellaneous expenses are comparatively higher in tbe 
case of Akashvani (Hindi and English), Awaz (Urdd) and Nabho- 
vani (Gujrati). 

40- The Commtttee desire that the reasons for variations in the 
cost of production may be examined and necessary economies made 
where possible. They would further like that the pricing of the 
publications is done on a ratimal basis and efforts made to make 
these journals self-supporting as far as possible. 

-do- The Committee note the slight improvement in the position of 
the inventory of the A.I.R. since they made their observation 
in this regard in the 27th Report of the P.A.C. presented to 
the Parliament in April. 1968. They have. however, no doubt in 
their mind that a lot Is still left to be desired and that control over 
the inventories n d s  to be more effective There should be detaild 
analysis of spares requirements with referenc to likely wastag. 
time taken in procurement and the rate of obsolescence. The Com- 

' mittee desire that there should be critical review every year to 
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improve inventory control and speedily dispose of those spares for 
which the main equipment has already become obsolete. 

Information & Awrt from the necessity of putting the procedure regarding pro- 
Broadcgsting visioning of stores in the A.I.R. on a scientific footing the Committee 

would like to urge that all possible efforts should be made by Gov- 
ernment to standardise the transmitters and oher equipments so that 
the problem of multiplicity of spares is minimised. They desire 
that the advice and assistance of Bharat Electronics Limited may be 
sought in standardising the equipments and stores used by the All 
India Radio. 
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